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*hDemands for Supplementary Grants, 2024-25? Second Batch; Demands For Excess
Grants, 2021-22 Manipur Budget, (2025-26)- General Discussion Demands for Grants
On Account- (Manipur), 2025-26 And Demands For Supplementary Grants- (Manipur),
2024-25

*m01 HON. CHAIRPERSON: Hon. Members, ltem nos. 15 to 19 will be taken together.

Motions moved:
?That the respective supplementary sums not exceeding the amounts on Revenue
Account and Capital Account shown in the third column of the Order Paper, be
granted to the President of India, out of the Consolidated Fund of India, to complete
the sums necessary to defray the charges that will come in course of payment

during the year ending on the 315t day of March, 2025, in respect of the heads of
demands entered in the second column thereof against Demand Nos. 1 to 6, 8, 10,
11 to 13, 15, 17 to 22, 25, 26, 29 to 32, 35, 41, 44, 45, 51, 52, 54, 55, 58 to 60, 62,
63, 65, 66, 68, 70 to 72, 74, 76, 78, 79, 85, 86, 89, 91 and 97.7

Demands for Supplementary Grants- Second Batch for 2024-2025
submitted to the Vote of Lok Sabha

e B wWipfa & e uegd &1 7
T 3R T &7 v eI Y T Bt AR
No. and Title of the Demand Amount of Demand for Grants

submitted to the Vote of the House



?That the respective excess sums not exceeding the amounts on Revenue Account
shown in the third column of the Order Paper, be granted to the President of India,
out of the Consolidated Fund of India, to make good the excess on the respective

grants during the year ended on the 315t day of March, 2022, in respect of the
heads of demands entered in the second column thereof against Demand Nos. 6
and 39.?

Demands for Excess Grants for 2021-22 submitted to the Vote of Lok Sabha
e B Wiopfa & o uegd @1 T



T F T 3R e 3G DT AT b AT
No. and Title of the Demand Amount of Demand for Grants

submitted to the Vote of the House

1 2 3
e Revenue gsit Capital S Total
3 3 g
6. IR faumT 6 Department of Fertilisers 493,37,93,293 493,37,93,293
39. 9z 39 Pensions 742,56,55,188 742,56,55,188
od TOTAL 1235,94,48,481 1235,94,48,481

?That the respective sums not exceeding the amounts on Revenue Account and
Capital Account shown in the third column of the Order Paper, be granted to the
President of India, out of the Consolidated Fund of the State of Manipur, on
account, to defray the charges that will come in course of payment during the year

ending on the 315t day of March, 2026, in respect of the heads of Demands entered
in the second column thereof against Demand Nos. 1 to 50.?

and
?That the respective supplementary sums not exceeding the amounts on Revenue
Account and Capital Account shown in the third column of the Order Paper, be
granted to the President of India, out of the Consolidated Fund of the State of
Manipur, to complete the sums necessary to defray the charges that will come in

course of payment during the year ending on the 31st day of March, 2025, in
respect of the heads of Demands entered in the second column thereof against
Demand Nos. 1, 3, 5to 7, 14, 20, 23 to 25, 29, 30, 33, 34, 38, 42, 46, 48 and 49.7


















Hon. Member, Shri Gaurav Gogoi ji.
SHRI GAURAV GOGOI (JORHAT): Thank you, hon. Chairperson, Sir.

| rise to speak on the Supplementary Demands for Grants, Demands for Excess Grants,
and on the Manipur Budget. ? (Interruptions)

W, &Y BT 38 T 13T | ? (FIYUM)
HON. CHAIRPERSON: HONn. Member, please be seated.

? (Interruptions)

AT FHTUT: A 96, Wi 319 §feT |
? (IdYT)
HON. CHAIRPERSON: Hon. Member, you are a senior Member of the House.

? (Interruptions)



HON. CHAIRPERSON: Please do not disturb.
? (Interruptions)
HON. CHAIRPERSON: Hon. Member, please be seated.

? (Interruptions)

ft Mva MMF(ENREE): I Teiey, ¥ Rt 3t § URY &l § o omal § afterch
feaigy Bk uiey, Ww@mﬁvnﬁm%w%mﬁﬁ@aﬁ%ﬁwg&n
EIWISHISH B ACH BT Sl GORT 99 ST §, ITH TTHT 52 T 3R i+ TR
g | T [ Ui TfeRAd TRTUSaR TRTHIT 26 T 78 B9k 508 HRIS ¥4 H1 g | Il A
ST WET WMBR D gFN, T8 TATHIT 51,462 RS ST &1 T | FoRTH T doie Tdih I
STy UM, DY, BT R TdheeR W IR 31 HelageR Jfedaid R g |

W, 9gd Y He@qUl IdTd 5, 31 el fSHIgy BIR Uied B AR @ gu, AR &
golc &l H%(-NN 3Gd gU | The Finance Minister has tabled the Manipur Budget envisaging
an expenditure of Rs. 35,103 crore, s T OId YR TS TH 9,520 WF@W%
| The Demands for Excess Grants are related to the year 2021-22, which have occurred in

two Grants and two Appropriations amounting to ? (Interruptions) | hope the Parliamentary
Affairs Minister will help us to conduct this discussion in a normal manner. ? (Interruptions)

HON. CHAIRPERSON: Gaurav ji, please go ahead.

ot kT MM : W, T TS SIRT ST IrgdT § o I ST fsaigy wR aicy o §,
3D A B H T B, Afch1 3111 Sl favT - & A g, 98 9gd R § | 98 3By
91 U8 § % 78 1@ TReR, Rt Tsarsy & Y Faig o, e ST R TSR S W2 |
T WHR U R 1l R B | I TR a1ed! § b T <= % HIVOT, 3% gde
T e, 30! g8aey IR & ¢ 3R d1kad o fUfd 8, 39 IR 391 &9 - WY |

HON. CHAIRPERSON: Hon. Members, the Deputy Leader of the Opposition is speaking.
? (Interruptions)

SHRI GAURAV GOGOI: Sir, noise is coming from the Treasury Bench. ? (Interruptions)
Noises are coming from the Treasury Bench. ? (Interruptions)

HON. CHAIRPERSON: | am requesting the hon. Members from both sides of the House.
? (Interruptions)
AT TR : TieT 31 anT 4 o6 STRT SR 3 AT t §feT |
? (SAdYTH)




SHRI GAURAV GOGOI: | am asking you to please restrain the Treasury Bench. | can hear
that they are making more noises than my colleagues. We are all hearing the Treasury
Bench. ? (Interruptions)

HON. CHAIRPERSON: Hon. Deputy Leader of the Opposition from the Congress Party is
speaking.

? (Interruptions)
SHRI GAURAYV GOGOI: We are only hearing the Treasury Bench. ? (Interruptions)
HON. CHAIRPERSON: Okay. Please go ahead.
SHRI GAURAV GOGOI: Please resolve your issue.

| want to give an example of Manipur. YT Aeled, 3T T TIHT 21 HeH Ugd ofF Al
Db oy Bl A 311, 39 dad 30T YUY HAT S A 1 Dl U1? Texoig gur d31 Sff 4
wel T fos AR # wifd Ade g, 98d oied! & Wifd e alell € | I8 3 ¥ 21 HgH Uga &t
STd ® | i 3761 §H 13 HRaRY, 2025 1 T 48 IR g [ 3MEha-356, Heers YUl AR
AR H AR N § | IR, U8 §AR I & oY 9gd & Yaeie A § |

13.10 hrs (Hon. Speaker in the Chair)

T A St A 99 2023 & AW TRATd & JHY W99 Fal fob Wifd e § | AR o
grifer o &1 arell 8 | Yy St g6 Ugd I8 Jaid fdb AforgR # yufc < i |ng geie
YA g4 9dY fo 98 SiTeide AforgR &l gt Te?? (HaU™)

AT 3eTal: ©iel, 377 93T |

? (TaYT)
AT A& T4 MUY Hgl fb 3y afew |
? (TaYT)

AT 3eAel: A Sl 9 TR S8 ¢ o 98 e =i o) | 99 qyufd e o1 favg
AT @ 39 gy +i 59 favg o= T=i grft | ondt 86 SR ot T1fet fb 80 suic & uRkuey
H gl Tl & |

? (FaYMH)

st MRT TS : Feiey, § AR & §olc W g1 did @1 g | H Y1 argdl § b AftrgR & soie
TR 981 & [ auT o 1 g1 =l 81 @1 87 ol Y faem wu1 &1 fRufq &1 82 2 (cgaum)

HEHI 3(ee : UHE<- off, 37 96 sy |
? (I



oft Mg MM : 3 g6 981 & aR T Ul ¢ & W sRad f$ollea g5 ¢ a1 W Srtaal
WSS URARME B | 8 918d & b $helg g Hll oS =it § YT o 3iR g8 and fs faem qu
o1 fRyfcr R 52 AfOTGR H 31T S AFUfcl ARG ARL g3 8, 8 Hall Sl bl It Afdep forard
-t Tt | sreRuftg e w9 off MaeT wRar g i AfirR # ofwt 39wt S fawadn g3 g,
3 TgH H a8 3fgA1 IUH g1 &1 12 (TFUH)

HeIed, H 3US! RW & o B dId T 1? (STaYM)
HEATT 3rede : 3 A fad 931 Sft 1 Sd1eit | 519 dg fav 311Y, 99 396! adiT |
? (SIIYT)

ot MR TS : Aeicy, 3 ¥ &) IId Ugd 5d AR H S7=1ifd &7 ardrertl Ida g3 of, ad
g WAt oft a8l SR a9 fob o Seg aud ST | 3fd 3T 399 S Tiforg, &f 91 &l T,
Afes T8 w3t ot a8t R =8t TN | gefife, & argar § o g w3t St sruel Afde forHart o |
TYTEAT Sif 981 IR S¢ | §ge o af R IR-d | 2hifd a1 Ml | gfery Ueifeil & g7 W
aforqR o ifd 8T et | 3R aRaa | wifd a1 df AfoqR & <v T &l dieH <ol | 3R
gRad | wifq a1feT o AR & Al & A1 BT e U & g1 =1t | ST ASHifade
S{THIEME T §, 39b A1 H U FT g, 3% T T S &1 82 IUD! YA &I b 3MMUdh UM
gIH1 A1fgY 12 (HIY)

W, 1 4 TRE ¥ e IaT? ? (SIIUM) 3T 36! AR R IG & | I8 9gd Tad ¢ |
T 30T 91 TEA SIfSTY | AR U Yda=Nd HIHa ¢ 12 (SIaUT)

sl ﬁrﬁlm-—crgﬁ(rﬁ'g) W, wzm%%ﬂ%ﬁ?%@if&n:rﬂwﬂﬂﬁm had JeiH

fSHIgd 3% Jicd IR 8l B | I8 88Y Td U8 W[ORH I I, faee ¥ =18l g 17
(wa%rﬂ)mqm RIeAT B TRT 4 -Te! §¢ PR Idhd § | I8 ©d Hedl g b 3MY Had

@i feHigd Bk iy IR T4 Sifoil 17 (SFaY™)
AT 31eded: 37 §86 SR |

? (SAIYM)

SI. AT ga : 39 e U 31U IR 4g I8! 8¢ PR IDhd ¢ 1? (FIIYH) I8 ¥d § | T8
A g | 98 <X Wfau™ ¥ 9e | 98 g1eY AfqUM I IeiT | 319 6Had Fole U §1d Pt |
3T TiHc] fSHgy BR Uicy R 91d HIfT 12 (FTUT) 319 59 IRe ¥ §1d ] dR 9dhd ¢ |

Wiepr W, A AT fereatt ) ebd § 17 (HaU™) U8t T Hedl § | WIU Tl 8, 3899 3
TI § 1?7 (TYUT) T ANT FIeal o OR1 4g 181 8¢ B Idhd ¢ 12 (FIaY)

off 7 NS : IR, g erg| T |
e sreer: T STTEHT T STl |

? (cUdYUT)



AT eae: T 3D WY R ¢ (& Fa Had 3R Uisharsfl ¥ gadi g |

a9 216, SR® 3JaMI R d6-fdale Had 3 Hal ad Sid s, /s a4 8 iR
Faiel Aal DI TRAT B, Ih! WY B & [T Ha=IS gl, 39 A dP o e R
I Haiferd =it R =i RN | I8 IRT Sy 3R § |

oft MR MM : el HeIed, §H 3D UG HT THM HRd € | 30 o ST BT I
fopa, I THS Uieq & I # €, Al 3mun 3rgHfa < B f AR & aoie o off aaie &R
fear ome | 3<iferT 37 AR & soie &, g8 1 I8 IR AT 8§, 39 JeH § H U8l IR §1d o @0
g1

31 eIy, U d1d U8 § fb §H 3MUDT 9gd I &d § | § 3MUdh! gy & 6T §,
Mg +ft g2 3 8§, 3 W g3 g IR §, AfeT 311 T &1 =1feT fob sremmes Heley oy g A
3iegef Heled FAfRIwid ga € | I8 3TUS! a9 Sl Alfgl | 2(dYH) AU E W 1?2 (SIIUM)
MY R YAIL § | ? (IIYH) TE 311 a8 BT T1ST foh I 82 T 99 81 AR 12 (SHIUT)
MEHT 174(1) S WAL T ], ISP 98T Ieia- g3 7 | ? (HFYUH) H SMTUHT T R a0
g | 399 =9 i fGadpa 82 H SMUBI IWM &HRal § | Sir, | recognise you only ?

(Interruptions) | do not recognise anyone from the Treasury Benches.

AT A& : Wiiol Th HC | 3T d6-d6 Td SIferg | T 30! dise 3HIh 3HTeR R aia H
WRARE & R, 99 9 9 | 7 Y FaH & d8d SUeT $R T §, 96! df ¥ # a1 Idbd §
difchl T8 SHUST &<l & fob FgH! & T8 ale |

? (SIIYTM)

SHRI K. C. VENUGOPAL (ALAPPUZHA): Sir, we are discussing on the Budget of
Manipur.? (Interruptions)

SHRI N. K. PREMACHANDRAN (KOLLAM): Sir, | want to raise a Point of Order.?
(Interruptions)

*m12 HIFA 3rehef : 71 H U] Forord §?
? (FTYT)
| aremar : =, 89 3t Sueh) 3o TS R |

oft G M3 : 3egef A8ied, H SIIRT B Il § [ IR Jarad Ue Ydg-=id & g, HRd
& T Y ST §3M &, AT ! YdeATd dgf R g | 3 U & Iral ¥ §ge & of IR ifd
AN B DR I ] | MU [IBad W € | 3T g & aH R Wifg oW Bl IR §¢ HR,
HioTqR & TNl & I ST HRY | Y= T Wit St AR # 91¢ | AR o 7 ° /T WA g,
D! G | IASTHIas =0 F & AR F Wifd 3 Yl & | §H YHRIAD &0 ¥ T8 IR gId ¢
ET |




G 91 T8 § fob o1F it X1 T BIs Heayul JeT 31T g, i 2 *
AT (A& : 317 UHT Jd HIRU |
ot MG MMS: gy A A S A H SR T HA ¢ | I WA B 91 B 12 (STIYM)

*m14 HIFT 308 : Tga Y ¥ed & 3feR, Iad Ted H gd & JeT Hit ot 4 U § 3R o oft
HAFA YT H3 off 971 €, O e &1 giod ®3d §, o giad &d ¢ | 9™ Wi St ga=m wed
DI YR PRP SIS g | 3T o feuguff g €, @ 3IH 8l g |

*m15 &t MG MMS: g7 YU HH S ST IHF A 6 |
AT e : 379 favg IR Siferg |

ot Mg MMNS: g9 UeH Tl &1 G Hd § | 519 89 TaHH U Hit &1 T 6 g ol
IR-IR Yd 94T 3l TR & AT IHSS a1 YN B & 3R 3! a1 Rpia IR i
3MTelt 82 39 WR i g a1e & e | g9 it gu T, aaH iR g v At & 9w
HR 8 | Al OF it SoR! o9 W SUAFSH® Usal 1 AdER 8IdT 8, TR-GR Rble R ATl §
| BURT ol I8 Rpis W XgT a1 a1, Udl al, Hdl Ual IeiT |

*m16 AT 3eael : U e, fag d: S 72 8 @1 6 |

THE MINISTER OF FINANCE; AND MINISTER OF CORPORATE AFFAIRS (SHRIMATI
NIRMALA SITHARAMAN): You said something very profound. You have said something
very profound. | would like to add one thing to it.

Sir, with due respect, it was music to my ears to hear from a leading Member of
Opposition party saying that qaﬂﬁsﬁﬁﬁmwmﬁ%‘ I

Quickly to add, when the Treasury Benches talk about the previous Prime Ministers,
they speak not in sammanjanak language. How many times has the Prime Minister been
abused in this House by them, and how many times was he not allowed to speak in this
House? ? (Interruptions) They stood in the Well and shouted? ? (Interruptions) Will the hon.
Member, Gaurav Gogoi apologise for the number of times they have used the abusive
names against the PM? Today, he is ironing out all that.? (Interruptions) He is whitewashing
all that. That is not enough. He should have the grace to admit that they have abused the
Prime Minister. It was wrong, and they should not do it again. ? (Interruptions)

SHRI GAURAV GOGOI: Through you, hon. Speaker, | request the Finance Minister to read
the speech of the Prime Minister during the last Session. His entire speech was abusing the
former Prime Ministers.? (Interruptions) | have written a letter to you putting on record the
number of times he has abused the chair of the former Prime Ministers. ? (Interruptions) So,
please, before pointing fingers, &Nﬁﬂ?ﬁﬁéﬂﬁ I



SHRIMATI NIRMALA SITHARAMAN: This is not done, Sir. If it is this, very clearly, | have to read the
speech. ? (Interruptions)

SHRI GAURAV GOGOI: Hon. Finance Minister, | do not expect this from you. What is this
going on? ? (Interruptions)

SHRIMATI NIRMALA SITHARAMAN: | name the Members who stood up here and named the Prime
Minister with abusive language. ? (Interruptions)

SHRI GAURAV GOGOI: Madam, have the patience to listen. ? (Interruptions)

SHRIMATI NIRMALA SITHARAMAN: Look at the way in which all of them are shouting.
Why are they shouting? What Gogoi said is wrong? Is that what they are saying??
(Interruptions) Is that what they are saying? If Gogoi had the large heartedness to say that
we should not abuse anybody, then, what is going on? That shows the attitude of the
Congress party.

AT 3reAe: 39 favg IR difere 7, 7Rkd Sft, 39 golc R W a1 $8 aid | 349 fawg = 81
CINEGEA

? (FaYH)

oft g MMN3: e Aeiey, § 3T T Agdl § | TG U] Lol 8, TIDI G- &I didba
T ® | TlaRT TR ¥ 2 (aUT™) g8l Teoh g, ? (SIaU™)

*m24 SHRIMATI NIRMALA SITHARAMAN: He started with a good spirit to say that we
should respect the Prime Minister.? (/Interruptions) None of them will agree. They do not
want to agree. | will get up every number of times. ? (Interruptions) When an hon. Member
says that he respects the Prime Minister, and that should be the attitude there, that Member
is honourable enough but not the rest.? (Interruptions)

A S : AT G Y &g § - 91 38 872
? (TaYT)

oft TMva MRNS : Sregef HEIey, T ST 98 §1d 3315 € i 89 G & WeTFHA St &1 g1
qMed & | ARSI & AFUFd 3 Bl fb R 3R SARBT & o & o <R B bR =1 g1 Il
g, SUH YR 7 Had B foran g fob e gem?

A 3egel: 39 91 & ¢R% &gl I 31 1T |

ot Mg M : 3rener Heley, U8 R® I 3 T, § 3MUP U BT IR ST § | Ig RB
TSHETSd Ydex & 1Y S[ST §371 5, T8 ¢ CoRIeRd & 1Y S[ST 83T §, T8 R iR 3R
AT & Y J3T &, T8 B WIa-7cH & 1Y J3T &, T8 <R fhar & Ty JST1g3 g | 86
3T fHal & F=FT 8 | §H ST 918 & [ HRA WBR A DI § Tooldey TR R g




o forg st &1 Jfud fovdn § | I8 91d g el avTdl fob d1ras Harag ! o uar g Jaifes
ggd It diSf ST S &1 0e-d Hex giar g |

HEHIY 3redef: 39 9f3u |
oft TRa Mg sreael AEiey, SUE SFUTATHCR] T 872

AT rege: o oy IR fgee 81 3§, 310 39 §1d HISIT | 7 379 UTelifchd aTd pil?
1 g APUTd & HTHHTT IR =i 8, Ioic R 9 & | g aRih] 31 gl &, S SY AT 6 |

? (TaYT)
A1 & : I8 RIBI b el § | T IYAAT B |
2 (TaYT)

AT 3eHE : T NPT 3P -8l § | 317 Foic W Idi DI, YEHed! Ay R i Hiforg
| 3T [OMQR St Teides] Tiey IR Tl Hifo |

? (SIIYM)

oft MR NS W, A I § |
AT 3(Te : B, A3 §¢ 81 ST, 3R Ut o1d S b |
? (FAYT)

ot Mg MMS : W, g4 fHTHl &1 91d B § | AR Jae? & Sl HH B 8, 95 dR
9T B § | TRIeTRd YaeR H 5 anTl &1 AR a8, 86 S IR H dd Sl § | §H
SR P RIFPIMATIR S | -7 &3 H NG e 8, T8 91 4 Tera= A} St garg?
Hifer 9gd ¥ A § d AfGaTd U § NRINE #Rd g | Ihd & AW # H 3= AiRee
far ur | 3Tfere, 89 ST T84 § f ®1H-8 fawal v URd eRw gerwm? g1 g it S
T8 & [ T YRA 3 T & & g7 3Rest R IR d TRUg Tmaa? 2 (saaum)

AT 3fehef : A1 9o, H 3Mueh! fhr ¥ dId @1 E, el df Jof S| b1 IS | Tad
fram-ufearef ¥ g | Fog-216 § FeiR Fa-ufepar g | H 398 IR-9R 38 &R 8T §
3R 3 TR-SR faWT ! SAdC HRd § | 317 R Pt fb G S el foar 1 | g ol
fra-uforarsit & =en |

2 (TFYT)
oft MR TS : W, RS ¢ @8 | WIS AT A8 8 | 2 (TFHU)
A 3eHe : T ST I18dl 82 3077 3TSeH TraR-15 I g TR-19 b aR H Sy |

? (FTYT)
oft MRa MNS : W, RE P aax W < f[faa g | 78 SR & dax g ew fifaa g |



AT 3feael : T U] 3ifdH SR 91 g1 § | 3R 3110 SR-3ER Siai ol oI ¥ dakdl &l
AT US| ? (HFIYH)

? (TIYT)
oY TRa TS : R, WU TT WL |
AT A : 3D @ |

? (TIYT)

T 3ede : Je o) FAodl F & Ia | 3R U] 99 & IR a1 g A 3% § | 89
3{TYeh! T4 ¥ 1R -Tg1 de il |

? (TIYT)

oY Mg MM W, TR-IR T IEBI0T 3 & |

A 3(ehe : 3TY dig-aig H feed Ad BT | e & 3iaR T 7d Hiforg |
? (TIYT)

*m29 &t MG MMS: W, IR-TR VY I<TER0N ITHA 3ATd & [ TRPR THh HeH It & 3R
R & HeH T OI1dl § | SUHT Ueh IaIeRul Wiak e 91 ¢ | I8 WMBR Fiawd TS g
ay 2015 T @15 & | 3nft BT & Soic H OIF ST I8 WA haRe! g1 T, TRT WhiH il gl
AT dl T W1 B §g BT A18d & | T2 S9! 12 I8 ot foh 918% ¥ S M &1 SHIC 31l &,
dg °cHl gy | Sd FiakA TNies §ive 31T 4T df WhR & U9 Refle o Igl o1d & | Now, |
would like to know from the hon. Finance Minister whether gold imports, since 2016, have
gone up or gone down. Which one of your objectives of the Sovereign Gold Bond Scheme
have you achieved? We want to know about this. You have got the Sovereign Gold Bond
Scheme thinking that it will help Government borrowings. But now, your liabilities are such
that even in this Budget, you have to pay around Rs. 8,900 crore. Over the past few years,
the Government's liabilities have exceeded by 930 per cent, and you have to pay close to
Rs. one lakh crore. This is why close to 67 tranches of sovereign gold bond payments have
been withheld by this Government. In this Government, they only care about headlines; they
only care about speeches; they only care about optics; and they do not understand what is
happening on the ground.

3 91 STt 1 §1d el g | Siwdct & 9R & df 89 aid Jobd & =7 3+ gt g
T3 Sft A et fo 2 (@ay )

SHRIMATI NIRMALA SITHARAMAN: Sir, this is the discussion on Supplementary
Demands for Grants.




SHRI GAURAV GOGOI: Madam, please have patience. ? (Interruptions) You can say all this
in your reply. ? (Interruptions)

SHRIMATI NIRMALA SITHARAMAN: Please speak on the topic. ? (Interruptions)

SHRI GAURAV GOGOI : Madam, you hear your speakers also. ? (Interruptions) When your
speakers would speak, please tell them the same thing. ? (Interruptions)

SHRIMATI NIRMALA SITHARAMAN: Please speak on the topic. ? (Interruptions)

SHRI GAURAV GOGOI: If | am saying anything which is not related to finance or economy,
please tell me. ? (Interruptions)

3q SEHCt & aR ¥ ST I8dl § | HRAA UiAdhi- 3T, A--BRAA Uddhi- S1aT,
STt # BIFR D% 31 SR MU TSdISoR, 301 & WER & I7d H, BIR dih h
IHHIHG TSAISoR 3 Hel & [ R ¥e o ¥ 781 8 | 3Mueh! Siiwyd! Waerk H GuUR a1
TS | TTHT 100 3¢ § | 34 IR 389 &, Aeciud ooy Wisy § |

TR, 3T TE JHHR g3F 81il fob 3t AR W oft Sfiwgdt 3 | 98 IRER 4H B AR S &b
AN TTHA IS |

31 $T au Ugd ARl Rt Ty i faar g, of fewg o oik IReed Tsedcy #
3 | TP Tpat IR, U W SR gt wR ot 3819 Siiwadt oS € | GST has
become a new tool for blackmail, extortion and evasion. The GST rates have become a new

architecture for harassment. Moreover, tax evasion has also become easy and increased
during the last few years. In 2023, evasion of GST has doubled to Rs.2 lakh crore.

3F Y gIHeE BT TP 3R ¢ (PIa 38 § | 98 3R a8y g, St fhaera Jaide
A5 | e Adus ¥ Ue Uay § o 3o T Mg 3SR 3Muds Alesd B iR
HYR W IR IS ST JobaT § | ATTHT T A HSTT 3G Fobell § | TR PR P gRI
AT 7T SHBIHTA SaTdrst Tae, 2000 H 1t died T8l 8, fefioed udad Se1 meswH Tae,
2023 H R diepd 7t 8, 39 T Il dlohd DR SHABIRGT BT S Aed & | AP I

M %’? g 99 Ual % | They are using income-tax to harass people, shopkeepers, small
traders, and small businesses. 35 AT & 1< Tgt a1 g |

U (& 31T 3 Bl RS A W difery, 3y fod fadges oR siferg|

oft Mka MMNS : Heleg, H T 3R IaEUI <dl § | T T HIVOT TR Za-T (R €2 g4 Hrwonl
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been a drop in the value-added manufacturing in GDP. In 2010, manufacturing was 17 per
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oft et Ot (3riaan) - A SITUSTAT TEied, MU g9i 3RS Tl SR AfOQR & delc )R
S BT SawR fear, 59 o o et STURI § |

AgaR, H Ugdl SR AT & 9% T gl S | H ¢ 8T U7 foh SrqRep [Tl o J1ed
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US @1 8, 3731 g1 {5 U8 §oic dgl &1 fau™ Iy o U g1 | T8 33T gial foh agi & @
SID| T B, i1 98 gH™ & o AR &1 Soic Tgi aHT S QT ¢ |
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SHRI ARUN NEHRU (PERAMBALUR): Hon. Speaker, Sir, thank you for this wonderful
opportunity to speak on the Supplementary Demands for Grants.

| would like to start with something that is very fundamental to democracy which is ?
cooperative federalism?. That is the foundation on which this democracy is being run;
democracy is being executed as we speak today.

Sir, with cooperative federalism, revenue and burden have to be shared equally
between the Centre and the States. Today, according to the structure that is there already,
60 per cent of the expenditure of the common citizenry is being borne by the States and the
local bodies, whereas by law, they are only able to collect 40 per cent or less. So, the
balance has to be taken via debt or other bonds that are available there. There is nothing
wrong in taking a debt or a bond, but what happens is that in the last 12 years, there has
been so much power that has been centred or taken to the Union Government, that for
every reason, you have to have the approval of the Union Government for the Urban Local
Bodies and the local bodies to function. Now, what this establishes is that it weakens the
cooperative federalism that is needed for the proper running of this country, and it



establishes a more master-slave relationship, which, you know, in a democracy, is bound to
fail.

Now, my colleagues also spoke about the divisible pool of resources getting reduced;
more towards the Centre and less towards the states, which is currently at 42 per cent. They
want to reduce it to 40 per cent. Again, we iterate that it is going to lead to more failures in
the relationship between the States and the Centre because it is going against cooperative
federalism. | take this opportunity also to iterate that Tamil Nadu contributes so heavily, and it
only gets back 29 paise. This is for the record of the House. We are still very proud of the
way that we contribute, and we still want to contribute more.

The next important point is about the income tax, the revenue and the basic revenue-
expenditure section of this Government. The Union Budget has given the benefit of
approximately Rs. 72,000 as tax benefit to people who pay taxes of up to Rs. 12 lakh. | also
want to bring to the attention of the House that the average inflation rate for the last three
years is six per cent ? retail inflation, food inflation, and other business-related inflation. Now,
if you take 12 per cent of Rs.12 lakh at six per cent, it is almost Rs. 72,000.

What it does is that it nullifies all the benefits that the Union Government wanted to give
to the citizenry, Sir. So, what we see is the benefit of inflation, which never accrues to the
Union Government, State Government or the citizens. It is actually going to waste. The
request from the Opposition is to properly take care of inflation and give the benefit that can
actually lead to the reasons for withdrawal of the taxes, which is again the growth of the
nation. Now, corporate tax is approximately 22 per cent of the overall collection and
individual tax is at 24 per cent. It is a big shift. The burden of running the country is shifting
from the corporates to the individuals. The individuals bear more responsibility in the running
of the country, which again is not a good balance to be. Anywhere in the world, if you see,
you have corporates taking up the burden of running the country because they are more
capable. You still want individuals to create the wealth so that they can pass it on to the next
generation rather than contribute to the growth of the economy through taxes. This is our
point there, Sir.

Now, | would like to talk about the growth of direct taxes and indirect taxes. The growth
of GST is going at approximately Rs.1.5 lakh to 1.8 lakh crore a year and income tax is at
Rs.75,000 crore to Rs.1 lakh crore a year. This might be very healthy for showing that the
country is growing with tax collection coming from other sources. If you go at the current
rate, in the next three or four years, we are going to be at parity. Indirect taxes is going
towards parity and is going to overtake direct taxes. Again, indirect taxes are tangential. It is
not direct. It is not measurable. It has an iterative strain on the people who are doing



business, which is again not a good scenario. So, | want the Government to notice that this
growth rate is going to affect the future growth of this country.

| also want to quantify the benefit of the tax cut the Government has given. There are
approximately 122 million people who file returns and pay taxes. If you remove the business
houses and the people, there are approximately 1.2 billion people. This 1.2 billion is not
spoken about in excess or in the fair representation it needs across the budget. Of course,
there is direct benefit transfer that is being accrued, that is being given to all those people. |
also want to point out that 1.2 billion people live below 100 rupees a day. It is really difficult,
but that is what we are. | also want to appreciate hon. Chief Minister of Tamil Nadu, M.K.
Stalin to start a direct benefit scheme for women, which is called the Magalir Urumai Thittam.
The reasons why | am mentioning this here is that after the scheme was introduced, you had
four States that followed the scheme ? Madhya Pradesh, Maharashtra, Delhi and the other
northern State, which actually won the election for the ruling party. This means the scheme
that is developed and implemented in the South has gotten to the North and has been
successful. The reason is it actually enables very poor people to come up in life. The
initiative of the southern governments to have social inclusion actually helps. That is the
reason why the ruling party is actually winning elections in the North.

There is one point about Atmanirbhar. Atmanirbhar is about being self-sufficient. There is
a lot of talk and appreciation about UPI. UPI is a very good scheme. It helps a lot of people.
Today, it is cashless. But | also want this House to know that out of Rs.23 lakh crores of
transactions that happens every day in this country under UPI, Rs.20 lakh crore are being
cornered by two companies. These two companies are American-owned. So, what | am
basically saying is that when | want to eat a vada pav or when | want to eat a dosa is known
to the American companies before even NSSO captures it in the data points.

So, | want the House to know that the data of this country is actually being let out freely
in the name of UPI.

Now, there is something called the Westphalian principle. Many able-minded men have
helped me come to this principle. What it does and what it says is that the best form of
governance or the best way to reach resource from point A to point B is through
decentralization. | will give you an example also. Now, the Westphalian principle is highly
applicable in countries like Germany and Switzerland. In Germany and Switzerland, they are
called cantons. The Panchayat Raj that we call here is called cantons there. So, the
Panchayat Raj there decides the resource allocation and the policy, industrial policy, local
policy, expenditure, revenues etc. Today and in the last 50 years also, the rate of growth, the
satisfaction or happiness index for the people in those two countries are much, much better
than our country. | will also give the benefit of the doubt to the ruling Party. | will also learn



from the ruling Party if they can show me a democratically elected Government that
overbeats or beats the Westphalian principle and establishes more social, economic and
educational equality in the country. So, please take note that there is inequality in the system
that is being developed. Your intentions are right, but at end of the day, it creates a more
unequal society, which we still do not want or which any of us still do not want.

There is also another example of this. During the COVID-19 Phase-l, unfortunately, we
had a lot of loss. Across the spectrum, we had lost people's lives. And of course, this is the
first time, there was a pandemic, and the Central Government had believed that
centralization of decisions would actually help, but what it led to happen was it was the
highest mortality rate across regions, across places. | am not complaining, but | am just
stating the facts here. In the second wave, the Union Government decided that the States
can decide local regulations on what and how it has to be done. The result of that is you had
better tracking, better control, and better control on the mortality rates overall. So, the real
impact, even in our nation, even in this established relationship, will help if there is
decentralization of power. With the resources that are being centralized across here in the
Union Budget and the Union Government, States are pushed more towards borrowing now.
Borrowing is not bad. It is good. It helps you grow faster than the resources. It helps you
earn resources so that you can pay better.

| also want the House to note the debt to GDP ratio. The hon. Finance Minister, and the
Treasury Benches have been talking about sustainable debt, debt that you can take and
then pay back so that the next generation is not burdened with debt. Tamil Nadu's debt to
GDP ratio is at 25.6 per cent. Today, Union Government?s ratio is at 57 per cent. So, if you
earn something today, you are actually liable to pay Rs. 57 even today. | want the Union
Government to notice that centralization of power and taking resource from the States is
actually not helping the Union Government achieve the very same objective for which it is
taking the money. So, decentralization is the way forward. | would want to bring it to the
attention of the House.

Sir, a good amount of money is being spent on educating our future, sustaining our lead
in education. Now in this budget, Rs. 1,200 crore were allocated to Sanskrit and up to 25
lakh people approximately have told that Sanskrit is their mother tongue. Now, if you take 25
lakh people and the Rs. 1,200 crore that is being allocated in this budget, it is approximately
Rs. 50,000 per person who is knowing Sanskrit in this budget for this financial year. Now,
Tamil got Rs. 40 crore. We are eight crore people. Sir, you are from UP. UP spends Rs.
4,000 per student per year, in educating them. | am not trying to judge or compare. | want
this House to know that being unequal actually exacerbates being unequal. It is not going to
equalize any one society against the other, and it is not going to help the nation grow. In



Tamil Nadu, even with Rs. 40 crore, we still do better. We still do far better because that is in
our nature.

Tamil Nadu's Graduate enrolment ratio is at 47 per cent, whereas our national average
is about 27 per cent.

15.00 hrs

What are we spending money for? We want our citizens to grow. We want our citizens
to work. We want our women to get empowered so that they also contribute to the nation?s
growth. Today, women?s participation in labour is at 44 per cent in Tamil Nadu. The
national average is at 18 per cent. | leave it to you to decide what schemes of the
Government of Tamil Nadu you can take it up at the Centre so that you can increase the
average.

An important thing is the two-language policy. When we got Independence, UP,
Rajasthan and Tamil Nadu were at the same level. Today, we are better because of the two-
language policy.

HON. CHAIRPERSON: There is another speaker also. The time allocated is 15 minutes.
Already, you have taken more than 12 minutes.

SHRI ARUN NEHRU: Sir, | will just finish in two minutes. The Central Universities were
established under the Constitution to improve scientific temper. Everybody will agree that
the Central Universities like IITs, IIMs are now given the mandate to improve scientific
temper. We have incidences in certain universities in the South where very well-learned
men are talking about how cow urine can actually be useful for human health. That is a
wasteful expenditure of resources. There is a very good interaction about artificial
intelligence and machine language. We have actually, in Tamil Nadu, moved from the two-
language policy to a large language model. That is the language about which we talk. We
are talking of those language models that can help workers to be more productive, rather
than the policy of this Government which is actually giving Al to replace workers. So, | would
like to draw your attention to this.

Tamil Nadu is not an adversary of the Union Government. We are partners in growth.
We want to contribute. We are very proud to contribute. Your adversaries are outside this
country. You name it anybody, we would like to be part of this Government.

Sir, | am just concluding. The Union Finance Minister, Madam Nirmala Sitharaman has
time and again shown that she likes Tamil. She says, ?Tamil en uier. Naan piranthathu
Tamil Naduthaan.? | come from Tamil Nadu. | represent the constituency where she was
born. She was born in Musiri. It is a part of my constituency. All that | am asking the hon.



Finance Minister is to approve the dream of the constituency, which is actually to bring a
simple railway line to the constituency and be like the Home Minister who is developing
Ahmedabad and the hon. Prime Minister who is developing Varanasi. | hope that Madam
can develop Musiri also by bringing there a railway line.

Thank you for the opportunity, Sir.

SHRI DHAIRYASHEEL SAMBHAJIRAO MANE (HATKANANGLE): Thank you Sir, for
giving me this opportunity to speak on the Supplementary Demands for Grants ? Second
Batch for 2024-25; Demands for Excess Grants of 2021-22; and discussion on the Budget of
Manipur.

Through the Second Batch of Supplementary Demands for Grants, the Union Finance
Ministry is seeking the Parliament?s approval for Rs. 6,78,000 crore as additional spending
for the financial year 2024-25. This includes 52 Grants and three Appropriations. Of this net
cash outgo, the actual additional spending requiring fresh funding amounts to Rs. 51,462
crore, while the rest is being offset by the savings and enhanced receipts across various
Ministries. The latest allocation includes Defence pensions of Rs. 8,476 crore,
Communications amounting to Rs. 10,910 crore; Finance amounting to Rs. 13,433 crore,
and agricultural schemes amounting to Rs.6,400 crore. Meanwhile, Rs. 2,185 crore have
been earmarked for the Pradhan Mantri Kisan Samman Nidhi along with Rs. 1,604 crore for
the grants-in-aid under the scheme.

Sir, with regard to the Demands for Grants, | would like to bring to the notice of the
House that the Government has been working for the welfare of the people of the country at
large. The agricultural reforms, empowerment of farmers and strong value chain have made
this possible. Now, we have to reach a bigger target by making full use of the agricultural
potential of the country. In this direction, we have announced the PM Dhan Dhanya Krishi
Yojana, whose aftershocks will be measured till the very end of the rural India.
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*In my constituency, there is a place called Ichalkaranji, which is a big textile hub. We
need a technological upgradation for it urgently. The Central government started a very good
scheme called TUF. Through this TUF scheme funding, technological gradation and
modernization was going on in Maharashtra which was promoting this sector. But, today no
funding is available through this scheme and that is why the power loom operators are facing
difficulties. So, on behalf of the state Government, | would like to request central

Government to provide funding through this TUF scheme once again for technological
advancements.

The latest Al technological has already been introduced in textile as well as in
agriculture sector. Hence, while imparting technical education to the textile students, we
much train them for Al integrated techniques. Through this technical knowledge, we can take
India to the next level in this sector.

| would like to add one more fact. Maharashtra is known for its cooperative movement
and we have pioneered it. The people related to this movement took it to grassroots and
extended its benefits to everyone and all.*
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SHRI ALFRED KANNGAM S. ARTHUR (OUTER MANIPUR): Hon. Chairperson, Sir, thank
you. | thank my Party for giving me this opportunity to participate in the discussion on the
Supplementary Demands for Grants for 2024-25. At the outset, | would like to say that when
| first stepped into this hall of democracy, | swore an oath that | would bear true faith and

allegiance to the Constitution of India as per law established.

Today, | would like to point out to the august House that the State of Manipur has one
Article which is enshrined in this Constitution. It is Article 371(C). | will read this out:

?Notwithstanding anything in this Constitution, the President may, by order made
with respect to the State of Manipur, provide for the constitution and functions of a
committee of the Legislative Assembly of the State consisting of members of that
Assembly elected from the Hill Areas of that State, for the modifications to be made

in the rules of business of the Government and in the rules of procedure of the
Legislative Assembly of the State and for any special responsibility of the Governor

in order to secure the proper functioning of such committee.?

It is a Constitutional provision. As per that, on the 20th June, 1972, a notification for
Presidential Proclamation was issued by our former President Shri V.V. Giri. This notification
is very clear. It has many paragraphs and schedules. Out of that, | would like to quote what
is relevant to the Budget:

?Before any Five Year Plans or annual plans of the State are finalised by the

Government of the State, proposals in this behalf shall show separately the plan

schemes proposed to be taken up in the hill areas and the rest of the State and it

shall be placed before the committee and the views of the committee shall be taken

into account before the plans are finalised.?



Sir, | have belief in our Constitution and | am very certain that this House too believes in
it. We have already bypassed our Constitution through this Budget. This is the Budget. It is in
the Member?s portal. | have had it printed out. For the first time, | am seeing eight different
forms of presentations. | have been in the State Legislature. That is why | am saying this.
This is the second Budget Session for me in this Parliament. It is a very simple document.
Why have you made it so complicated? What does the law of this nation say?

The disproportionate assets should not be created between the hills and the valley.
About 95 or 98 per cent of the hills are occupied by the tribals in Manipur. When
disproportionate assets are created, problems do occur. It is my duty to bring forth before
this august House if there are any anomalies.

In the year 2021, somewhere around from August to October, we have had the privilege
of calling on the hon. President, Shri Ramnath Kovind. Shri Amit Shah was the then Home
Minister. The present Parliamentary Affairs Minister was the then Law Minister. We met with
Shri G Kishan Reddy. We placed before them the problems that were being faced in the
State of Manipur wth regard to administration of the hills. | was a part of that delegation. It
was a full delegation of the Hill Area Committee.

When we met all our esteemed leaders of this nation, we were assured that all our
grievances would be looked into. Though the State of Manipur may have made a nominal
provision, | never expected that the Union of India today, when we are in the Opposition or in
a position to ensure that the legislation of business with regard to the budget of Manipur, is
clearly as by law established, has not yet adhered to that. | have already chaired six
meetings of DISHA committees.

The marginalized and the poor of our nation, and so also of my constituency survive on
NREGA. Do you know the status of NREGA today? These are reports from the District
Collectors in the DISHA meetings from all departments. In 2023-24, 50 per cent of the
material component of NREGA has not been released, and also in 2024-25, nothing has
been released. The mandates that are being given are 25 per cent in a year. There is no
increase this time in the Union Budget again. We are passing this Budget, there is no
increase.

HON. CHAIRPERSON: It is a demand-driven scheme.
SHRI ALFRED KANNGAM S. ARTHUR: Sir, | agree. | know of this scheme.

When the Government is not releasing material component for 2023-24, how does the
Government expect those poverty-stricken, marginalized people to create more? How are



they going to work more if this is a committed liability scheme? The Government is
committed to pay. The Union Government does not even clear the dues of 2023-24.

HON. CHAIRPERSON: There is a clear-cut ratio 60:40 labour component.

SHRI ALFRED KANNGAM S. ARTHUR: Sir, that is why, | am saying. | know the facts and
figures, and | am very clear in this, Sir. The Government has not released into There is an
injustice to the State. The Government is not even increasing the budget, what to talk of
clearing the dues. Two years dues are not yet cleared.

When the Government talks of the National Social Assistance Program, what is the
status today? The last payment was made in the month of March 2023.

You talk of the National Old-Age Pension Scheme or the widow pension scheme. In all
those schemes, the fund was released way back in 2023. Why are those schemes there
when the most marginalized people are left to die. | have not seen the budget reflecting that,
that they will pay off. Nothing is given here. You talk of all of these Centrally-Sponsored
Schemes. You go scheme-by-scheme or program-by-program, and you will understand that
they are the same replicas of what has been happening always.

Sir, the nation needs to grow. Manipur is the lowest per capita income generating State
in the nation. | repeat, it is the lowest per capita income generating State in the nation. Why
is this? Why has the NITI Aayog, or be it the Planning Commission at one point in time, or
the State Government, today the Central Government, not made sure that course
corrections have been made so that we also increase our GSDP? You are not focusing on
the core areas. For agriculture and horticulture, there is no increase in the budget. There is
no increase. The hills are redundant today. There is no income. Around 90 per cent of the
State of Manipur is hills, lush green hills. We are an agrarian society which survives and we
have been adapting to change because our forefathers have taught us what it is to survive
through agriculture. There is no scope for growth. Where do we sustain? Are we depending
on NREGA? If it is NREGA, even there also, you do not even release the funds? The Central
Government is not releasing the funds, and the State Government is not formalizing the
actual plans that will be required for inclusive growth. If you will go into the figures, it is
dismal.

Today, | want to challenge the hon. Finance Minister, and so also the hon. Transport
Minister. | would like him to come and see. Forget about Mumbai-Delhi highway where you
have spent Rs. 50,000 crore. | have no problem. It is my nation, and we have to grow.
Come to my constituency which is about 20,000 square kilometres. | will show him the sort
of roads that his Ministry is making. You will say: ?Are these roads provided to you? You are
citizens of this nation. Are you actually serious? Are the budgets being provided?? This time



when | had spoken to NHIDCL officials in the Disha Committee meeting, what did they say?
They said the work orders are issued before the land is acquired. How can the Government
start issuing work orders before completion of land acquisition process? Are we a society
that is working on contractual basis or is it for a chain of delivery for the common man?
Today there is no delivery. There is nothing.

The Government is talking about JUM Scheme. | am sure the hon. Finance Minister will

come back later and say that SotH H g foar a1 g, dudsiugars & g8 fear T g,
diursidid | gg fobar % | You are going to say about many things that you have done,
and | will refute each one. | know | will not get a chance to rebut the hon. Finance Minister,

but | am pre-empting her reply. | will say very clearly today that every single thing that she is
saying today is only on paper. | challenge the sanctity of this House without damaging its
integrity. | speak very clearly out of a clean conscience that building this nation includes
building of Manipur also.

If you do not want to build my State, then you have no right to govern it. What has
happened to my State today? Who is responsible for that? | know you have imposed the
President's Rule today. What has happened to the man who has been running the show for
nearly two years? Is he behind bars? The least | expected was for an inquiry to be initiated
because the whole world knows he is on tape speaking about how he initiated this entire
crime. Is it not shameful that the head of the Executive of a State can execute such a
gruesome crime and yet remain unscathed? | did not expect this, Mr. Chairperson. | have
had more faith and hope in my Prime Minister and my Home Minister. Today, that faith is
diminishing by the day. There is still time, and my conscience is clear. Believing in a law that
is enshrined in our Constitution, believing in a nation that goes by the rules of law, not by
appeasement, you do not have the right to bring in legislation whenever you choose if it is
not for the people. Today, this Budget that | speak of is anti-people in Manipur. Why is it so?
It is because you talk of the 60,000 who have been displaced today. All of their homes are
ravaged, burnt, broken, and damaged. They are all displaced. There is no reflection in the
Budget for those displaced. The damage | hear, which was done by separate entities, has
crossed Rs. 20,000 crore. | do not see anything of that sort. The entire Budget is not even
worth that.

Mr. Chairman, Sir, while my State may be a small State, we are not small people. We
are also equal in every way to this nation. | would implore upon the conscience of this House
again, about my rising to speak again and again, if it is not making sense to this August
House. Give me the privilege, opinion, and opportunity to relinquish my seat and not come
back here again. Do you know how it feels to come here and speak repeatedly without being
heard, without being executed at the ground level? Do you know how painful that is to go



back to an empty home, to people in the streets who do not have any place to go? And
today, you bring in a Budget that does not address a single part of those affected today. |
wonder, my blame was solely on one person in the State. | had concentrated everything
there. | had hoped for more from the leadership of my nation. | still hope for more from the
leadership of my nation.

Mr. Chairperson Sir, before | close, | would like to say that this Constitution is sacred to
each Member present here in this august House. | need not remind anybody. | have quoted
the rule of law. It is a point of order that cannot be bypassed. The Budget has to clearly say
about this. This is a notification of the Ministry of Home Affairs. Today, the State is being run
by the Ministry of Home Affairs. The hill-valley section separation is mandatory. There is no
separation of that. How would we know what is going to the hills and what is going to the
valley? Nobody would know anything. And for that reason, | would request the hon. Finance
Minister to put this off, bring in the actual Budget and the Demands for Grants so that we can
go into the discussion of what is going into the hills and into the valley, and understand a
little bit of the pain and hardships that the State is going through. | wish, hope and pray that
we, in this House together can solve this problem. Thank you.
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SHRI KRISHNA PRASAD TENNETI (BAPATLA): Sir, there is a total gross additional
expenditure of Rs. 6.7 lakh crore, of which the net cash outgo is almost Rs. 51,000 crore,
with the rest being matched by savings, receipts, and recoveries.

Sir, | would like to begin by thanking our hon. Prime Minister, Shri Narendra Modi ji, and
the hon. Finance Minister, Shrimati Nirmala Sitharaman ji, for their visionary governance. |
would also like to express my gratitude for the steps taken to revive the construction of the
futuristic city of Amaravati in the State of Andhra Pradesh, reviving the Vishakhapatnam
Steel Plant, the creation of the South Coast Railway Zone, as well as the revival and
completion of the Polavaram Irrigation Project.

Hon. Chairman, Sir, | have been elected from a backward area called Bapatla in Andhra
Pradesh, from the Telugu Desam Party, under the visionary leadership of Shri Nara
Chandrababu Naidu ji. Bapatla has been carved out of the backward areas of the Prakasam
district and the Guntur district, with an extremely low literacy rate of only 55 per cent.
Therefore, Bapatla faces a multitude of challenges in development and welfare. To this end, |
have constantly sought the inclusion of Bapatla under the Aspirational District Programme,
and | am surprised to note that none of the blocks of the district are included in the 500
aspirational blocks of the country. | appeal through you, Sir, to NITI Aayog and the hon.
Minister of Planning, that my district and the blocks be added to the Aspirational Districts.



Coming to the grants, | would first like to draw your attention to the Ministry of Housing
and Urban Affairs. At the outset, | thank the Government for its generous support in building
Amaravati, the capital city. The Ministry has seen a 0.73 per cent increase in its allocation by
way of the present Supplementary Demand for Grants.

Out of this, Rs.5888.50 crore have been sought for metro projects. | urge the Central
Government to allocate part of this to Visakhapatnam Metro Project and Vijayawada Metro
Project for the benefit of the people living there.

Another important scheme that is closely linked to sustainable housing is the PM Surya
Ghar Muft Bijli Yojana under the Ministry of New and Renewable Energy. Rs. 2,700 crores
have been sought for this scheme under this Supplementary Demand for Grants. | applaud
the Government's revolutionary initiative that aims at connecting one crore households with
domestic solar rooftop facility by 2027. In this regard, | would like to request the Government
to initiate a special drive to saturate the scheme in my constituency of Bapatla which
receives solar radiation of around 5.35 kilowatt-hour per square metre. The provision of
selling surplus power back to DISCOMs everywhere in the country will create additional
income for households. However, solar rooftop panels require strong structural integrity
which may not be available in kutcha houses. | would request the Government to ensure
coordination between the Ministries concerned to give 100 per cent housing in the entire
country so that this scheme can also be fruitfully implemented.

Second, | would like to emphasise the importance of skill development and the MSME
sector in employment generation for the youths of India. India has always fostered a spirit of
encouraging entrepreneurship. This has helped India in developing its MSME sector,
evolving from traditional cottage industries to a vibrant ecosystem of over 63 million
enterprises, driving innovation, employment, and economic growth. But this growth is not
incidental. It was the result of a vision. The Modi Government recognizes the sector's
potential, introduces policies, initiatives, and reforms to expand and nurture it. The 'Make in
India' initiative and the 'Atmanirbhar Bharat Abhiyaan' have played a key role in promoting
business and local manufacturing in the country, giving special thrust to MSMEs.

To ensure our growing industries have sufficient skilled human resources, there has
been a renewed emphasis on skill development as well. The Pradhan Mantri Kaushal Vikas
Yojana and the National Skill Development Mission have been instrumental in transforming
the skill landscape of the entire country. | have consistently emphasised the need for a skill
development centre in every block of my district to ensure that the youths are empowered
with marketable skills and can play their part in achieving the goal of Viksit Bharat by 2047. It
is the manifestation of the classic proverb: "Teach a man to fish and you feed him for a



lifetime". In this regard, | would also request that a world class skill development centre be
built in my constituency of Bapatla.

Third, | would shift my focus to rural development and the flagship scheme of
MGNREGA. | would like to congratulate the Government on the successful operation of the
scheme which is also reflected in the 8.3 per cent increase in demand under the scheme in
December 2024 as compared to 2023. Providing employment opportunities to people is the
first step in ending the vicious cycle of poverty, which has always been a priority of the NDA
Government. This is laudable. | would also urge the Government to ensure that the increase
in work demand is met with commensurate funds to ensure the fulfilment of the wage
component of the scheme.

Fourth, on the issue of health, to ensure nobody is left behind, the Government has also
been strategizing a unified platform and digital marketplace for insurance products so as to
amp up penetration and provide health services to the remotest corners of the country.
Furthermore, the pioneering initiative of Bima Sakhi Yojana will provide employment to two
lakh women and each of them would earn a potential Rs.1.75 lakh per year bolstering their
financial empowerment. The much-awaited Bima Sugam portal along with the Bima Sakhi
Yojana will serve the twin purpose of employment generation and a 'Healthy India’.

Under the leadership of hon. PM Shri Modi Ji, India has also established itself as a
global powerhouse in healthcare production, supplying 20 per cent of the world's generic
medicines and 60 per cent of the vaccines. During the COVID-19 pandemic, India
administered over 2.2 billion vaccine doses by 2022. This leadership underscores its robust
pharmaceutical and biotech industries, reinforcing its position as the pharmacy of the world.

At the same time, | would like to draw the Government's attention to a few pressing
areas. The out-of-pocket expenditure on healthcare, while decreasing in recent years to 39.4
per cent, is still considerably high for the common man. | implore the Government to ensure
adequate funding for health programmes which people have reposed their trust in, such as
the National Health Mission.

As | conclude, | would like to highlight that the people of Andhra Pradesh have given a
historic mandate to the NDA Government led by Shri Nara Chandrababu Naidu Ji. Andhra
Pradesh is the youngest State in the country having undergone bifurcation ten years ago,
out of which, unfortunately, five years were wasted due to the incompetence of the last
Government in the State. Now, it is time to push forward with a renewed commitment not
only to recoup the losses of the past five years, but also set new examples of success. | am
sure with the cooperation between the State Government and the Union Government, the
dream of Viksit Bharat and Viksit Andhra is not too far away.



Thank you very much for giving me the opportunity to speak.

SHRI SUBBARAYAN K. (TIRUPPUR): Thank you Speaker Sir. Manipur has become a riot
prone land. Those responsible for changing Manipur to a riot hit State should find a solution
for this issue. That is the natural way of finding solution. The ruling dispensation always
claimed that if there is Double Engine Government, there will be growth and development is
all those States. But | wish to remind you that Manipur has become an example for how the
governance would fail if there is a Double Engine Sircar. Those who are responsible for this
should also find the solution. Prime Minister has the political responsibility to bring harmony
among the two Groups of people of Manipur.

| urge that Hon Prime Minister should directly intervene in this matter and bring peace
and normalcy in the State of Manipur. | wish to remind that as regards the Supplementary
Demands for Grants, that those in power have forgotten the people of this country. There is
nothing in the interest of the people of this country. Everything is in the interest of corporates.
There is a large gap between the poor people and the millionaires. Understanding this | urge
that the corporate tax should be levied at the rate of 70 percent. Then only, this gap can be
reduced a little bit and bridged. | urge that the Government should act on this. Similarly since
the inception of the new economic policy in the year 1991, till now the Union Government
should submit an X-ray report or White paper on the functioning of the two important sectors
such as MSMEs and farming. Contract system of labourers should be abolished. There
should not be any contract system of labourer for jobs of permanent nature. Why are you
appointing persons on contract basis for jobs of permanent nature? This is a crime. This
Government should understand this.

The Government should legislate a suitable law to abolish contract system of labourers
or workers in all the departments. | have some demands to put before this Government.
MPLADS funds which are meant for the MP Local Area Development. This is Rs 5 Crore for
one Parliamentary constituency having six assembly segments. In Tamil Nadu, Hon Chief
Minister of Tamil Nadu allocates Rs 3 Crore for one Assembly constituency. In that way, a
Parliamentary constituency consisting of 6 Assembly Constituencies get Rs 18 Crore
altogether. But our Union Government is allocating only Rs 5 Crore per parliamentary
constituency. This is gross injustice. This amount should be enhanced.

| urge the Hon Finance Minister to announce the increase in MPLAD Funds from Rs 5
Crore to Rs 18 Crore per year. Hon Finance Minister also belongs to Tamil Nadu. Those who
are in power are targeting Tamil Nadu in various ways. How did they forget to see this? You
are showing different perspectives to us. Would they be removing this disparity and bring
justice to the MPs as regards enhancement of MPLAD funds. | urge that Hon Finance
Minister should clarify about this in her reply to the discussion.



The Union Government should accept and implement the Old Pension Scheme. As
promised in the election manifesto released during elections, Old Pension Scheme should
be implemented for all. Unified Pension Scheme is not required. | wish to say that there is no
need for considering the Unified Pension Scheme. Tamil Nadu remains as an example for
the entire country. From North India, especially from different States of North India
unemployed labourers come in lakhs to places like Tiruppur, Coimbatore and Erode of Tamil
Nadu in search of employment. As a result of this, the infrastructure of Tiruppur is totally
disturbed.

| urge upon the Hon Finance Minister to announce a special package for Tiruppur which
earns a lot of foreign exchange to our country. Thank you, Vanakkam.

16.00 hrs
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SUSHRI SAYANI GHOSH (JADAVPUR): Namaskar, Madam. | thank you and my leader,
Shrimati Mamata Banerjee for giving me an opportunity to speak today. After 22 months of
demanding, protesting, criticising and shouting, this Government is finally compelled to
discuss Manipur. But under what circumstance? It is when the democracy is officially dead in
this State of this largest democratic country. They are forced to debate on Manipur today
because the President?s Rule has been imposed in the State of Manipur.
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Madam, in the past 22 months, every individual has been taken to the streets of
Manipur, protesting and demanding peace. The apex student body of the North East staged
a protest against the Prime Minister and the Home Minister for their failure to handle the
crisis. The Indigenous Tribal Leader?s Forum and the Kuki Front organised a mass rally,
alleging that the Central agencies were cherry-picking in order to appease the maijority
community at the expense of the minorities.

HEIGdl, Hd dd Hds BRI & Algarsii 7 URee fbar g iR T8 T3l St ¥ o fdhar g foh
3119 gt Y 31k AR # whifd A |
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el I § foh a1g 31T 3 thac &I TR B a1 9 &Y, AR 9 <X &1 &l few1 g | More
than 550 civil society organizations, retired bureaucrats, police officers, activists, lawyers,
filmmakers, journalists, academics, writers, had to unitedly issue a public statement urging
the hon. Prime Minister to speak out about the ongoing ethnic violence in Manipur. But, there
was pin drop silence from the Prime Minister's end. Sid d tl%?ﬁ dX @I\I('\L al dfs\lq I@FER &
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Madam, only a few empty words were spoken by the Prime Minister and not even a
single substantial step was taken by the Central Government to handle the Manipur crisis. It
was the widespread reporting of the shameful incident of public humiliation of two tribal
women that led to the judicial intervention of the Supreme Court demanding accountability
from the State Government. Unfortunately, the United Nations too raised alarms about the
blatant abuse of human rights in Manipur citing reports of extrajudicial killing and sexual
violence.? (Interruptions)

What is the point of discussing Manipur, Madam?? (/Interruptions) What is the point of
discussing the budget of Manipur? Manipur has experienced higher inflation rates every
month since violence broke out in the State. Around 70 per cent of Manipur lives in the
villages with a monthly inflation rate of 10 per cent to 12 per cent, the highest inflation among
all States in the country. Youth employment in Manipur is at 23 per cent. ? (Interruptions)
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ot e 4 : TEied, T8 T S SR WA S A 3UH HIWUT & hH H a8l Bt [T &l
TSI TFAT & A W 5 | Y A8 BT 99 Gy, THRIE PP 3R SRS FUfd Fi Ual o g
g, Saf AR faepa Wifd &t iR ¢ IH1 § | 39 o H 39 d¥e I I ia off 38T §27
(CEEEIR)

SUSHRI SAYANI GHOSH: Madam, the budget for healthcare was slashed by 23 per cent
and 11.5 per cent, and the budget for education was slashed by 17 per cent and 5.6 per cent
in the past two years. Also, the budget for nutrition has been cut by 25 per cent. Social
security spending for tribal communities has seen a massive cut of 47 per cent. The price
rise is bleeding every family dry, no matter what their ethnicity be. What has the Manipur
Budget Demands for Grant proposed for reducing inflation and ease supply chain for the
network of the State? Approximately 6,164 children between six months to six years, 2,638
adolescent girls, 232 pregnant women, 753 lactating mothers are currently living across 325
camps in Manipur. By April 2024, 554 babies were born in relief camps since the violence
erupted, including two maternal deaths as per official data.

Helear, Hifgar RUIdy & SUR RECR & U6 Ra® $g & S e[, @ &t o
3R Tt FURT T 80 F STET AN B HId 81 I § | U 36 WId & Aroid o U Relits &d H
Ya &I S A dt A | Around 665 days of continuous conflict assaulted the well-being of 30
lakh people of Manipur. Youth have no future. Women and children are cramped in the relief
camps. Elderly says that they have no hope for the future. 313 ufgy §d H Th AR Hi
TRAT @, dl St aret 981 O Iyufcl [ e, Igafd 1meH amedl, T Ricerd § | 99 db
3P S So T H 3UDT 5 TRDR & TIHA! A ST ol f&d1, T db D! BT
ol 3mar fo 2fSiel yu, gH 9= qr? |

Madam, my question is, if the President?s Rule was the solution, why was it not being
imposed months ago in Manipur? People were continuously dying, and after allowing
Manipur to burn for months, today you are here offering bouquet of rosy promises.?
(Interruptions)
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HON. CHAIRPERSON: Hon. Member, you please carry on.
? (Interruptions)
SUSHRI SAYANI GHOSH: Thank you, Madam.

After allowing Manipur to burn for months, today, you are here offering a bouquet of rosy
promises. Please remember:

2R 78} §9d 3 fed O U IR IS OId @ et
o foramt Hft Tomen His ffar =8t grar 17

Please remember this.

Madam, this was imposed not to restore peace in Manipur but to salvage the BJP7s
political reputation after months of inaction. This is the truth. gYTHAT Si A SHaRI, 2022 &
g1 AR & 304 FHeH Tl T &, Afhd 39 ol Aoy dR §e3Md 3R 244 IR SARe®
fow o € | sifRa e iR siftd e ot Rith &1 IR 71w, #a van w5t R ue sR
Y, A= fad w3 iR urdf tRffSe @t W € 78T | There is a saying called ?Nero fiddled
while Rome burned?, &[%ﬁ?[ e{mwﬁwﬁﬁw ST AEI H | ? (oUdYT-)

ﬁ@ﬂ,%@ﬁaﬁﬁﬁﬂzﬁ%%tlm@%mﬁdﬁ SHAT T g, but why was not a

second given to comfort the people of Manipur? ? (Interruptions)

HON. CHAIRPERSON: Hon. Member, are you yielding?
? (Interruptions)

SUSHRI SAYANI GHOSH: Please do not take it personally, Sir. ? (Interruptions)

ot < Y4: 7Eicy, U8 e fepd 39T Ft gHaE R TS IR diad &1 981 ¢ |
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T14TE ¢ b 51d 377 ATl & o1 | 9l fean g3 ff, Y 39 §9IR ¥ Sa1el AT AR 7T & | e & 31
RIS fohaT ST X8 82 2 (SFaU™)
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? (IdYT)
HON. CHAIRPERSON: Hon. Member, you please carry on.
? (Interruptions)

SUSHRI SAYANI GHOSH: Madam, as per a release by the Home Ministry, it was said that
the Ministry will talk to both the groups so as to bridge the ethnic divide at the earliest. 39
fsrt @1 ¢use ot do U™ :I'GQIE&IT% | The bridge has not yet been constructed.




Mr. Shah visited Manipur on 29th May, 2023 and constituted a Peace Committee under
the Chairpersonship of Governor of Manipur but there has been no development since then.
g8 91¢ ¥ I8 <@ 71 fh AR P SleRawd! gel ¢l T, because she echoed the voice of
the people of Manipur saying that Af0TQR & VT gl g, AR & <N 3Ue g | 35 R
Tg Hel U1 & mervE Ue aR oY iR 379 e | 398 7Tad 91d $9 718! § 1? (TaYM) Is this
the reason why the Government always shies away from any discussion and debate? ?
(Interruptions) The truth is that double engine ran over the people of Manipur. ?
(Interruptions) Your double engine ran over the people of Manipur. ? (Interruptions) On the

other hand, we have our Leader. waﬁﬁég&maﬁ%aﬁrwﬁﬁ&mwﬁ% Gl’d’w
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Madam, this is a gross abuse of the Chair?s indulgence. ....(Interruptions)
HON. cHAIRPERSON: NO, Minister, you cannot point fingers at the Chair.
....(Interruptions)
HON. CHAIRPERSON: | am sorry.
....(Interruptions)

SHRI PIYUSH GovAL: She is exceeding the remit of her debate on the Appropriation Bill. ....
(Interruptions) She is abusing the indulgence that the Chair is showing to her. ...
(Interruptions) This is absolutely unacceptable. ....(Interruptions)

HON. CHAIRPERSON: Now, Shri Raju Bista ji.

....(Interruptions)



SHRI PIYUSH GOYAL: When an Appropriation Bill is discussed in this House, the rules
have to be followed. ....(Interruptions)

HON. CHAIRPERSON: Shri Raju Bista ji.
....(Interruptions)
SHRI PIYUSH GOYAL.: Please give your ruling under Rule 218. ....(Interruptions)

HON. CHAIRPERSON: The hon. Member is referring to Rule 218, which is related to the
Appropriation Bill.

....(Interruptions)
DR. NISHIKANT DUBEY: Madam, this is the Manipur Appropriation Bill. ....(Interruptions)
HON. CHAIRPERSON: Shri Raju Bista ji.
....(Interruptions)
AT FUTR : 3TUD! 1 51 AT § | 3UH! a1 Rple W ST 7 |
? (AdYTH)
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DR. M. P. ABDUSSAMAD SAMADANI (PONNANI): Madam, thank you for permitting me to
take part in this very important discussion.



| am here to express certain deep concerns with regard to our national economy. When
we think of economy and when we discuss about problems facing the economy, we have to
identify the place of the disabled identities throughout the world in the process of
development, especially in our country. The goal of social justice will not be achieved without
inclusion of the persons with disability. This Government is failing utterly in all the spheres of
development.

The words ?pichada?, ?dalit? and ?alpasankhyak?, that is the backward, dalits and
minorities are very important when we think of the sidelined and the marginalised sections of
our society. But the Government is presenting a good picture away from reality.

2317 g1 1 TRE GaYRd g4,
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This is the picture now-a-days with regard to the weaker sections and the backward
sections of the community. There are no steps taken to solve their problems. As a poet said

7hIg IHIG R -Ig] 3T, Plg YId ok el 3Tl 12

After discussing all these things, the Government is not coming forward with any

concrete policy for the upliftment of minorities and backward sections of the society. Growth
will be possible only in an atmosphere of social peace and peaceful co-existence.

No growth will be possible in the social scenario of discord, disharmony, friction, and
strife. That is the lesson of Manipur, and we are again and again reminded of this lesson.
Whether it is in Manipur or any other State in the country, we need programmes for
alleviating distress.

Madam, where are we now approaching in the age of Atrtificial Intelligence? Artificial
Intelligence has to be taken very seriously into consideration, along with the problems
created by it when we discuss our present condition of the economy. Economic
discrimination has to be fought with tools of social justice embedded in economic justice. In
the age of Artificial Intelligence, we have to take into consideration the technological risks
confronting us. Excessive dependence on digital networks will be highly dangerous.

23 foram 7 gut g8 ot gURT g et f Trar ok ga1 A g\ = &< e 12

This is the condition when the wave of Artificial Intelligence is coming. The truth itself
becomes the casualty. The real risk is the deep fake syndrome that is facing modern society.

Everything has become mechanical. Life itself is going on becoming mechanical. The
signature of the present society, the present humanity, is that humans behave like machines
and machines work like human beings. But whatever may be this condition, we cannot hide
the picture.
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That is what | have to remind the Government also. Most of our people will not be able
to reach the arena of progress. Most of our people will be marooned in the slow lines, not
able to seize the opportunities offered by Artificial Intelligence, data science, robotics, and
FinTech.
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So, | would like to emphasize the point that these tools, these new measures will not be
accessible for a large section of our society. The sectors and the tools are not native for
crores of people. | have to bring to the notice of the House the situation of ASHA workers. It
has already been brought to the notice when we discussed the economic condition of the
country. Ten lakhs of ASHA workers across India are playing a crucial role in health care,
community health awareness, immunization, and so on. Despite their indispensable
contribution, ASHA workers remain among the most underpaid and overworked sections of
India's public health workforce, with no fixed salary. Their social security is limited and
recognition is inadequate. ASHA workers are not classified as Government employees, but
as volunteers. Even this word 'volunteer' is a kind of injustice in the case of ASHA workers
that allows the State to deny their minimum wages, gratuity, and other employment and
retirement benefits. There is gross injustice that continues to be done against ASHA workers,
which has to be undone urgently. So, | seek a clarification from the Government on whether
it will be willing to remunerate ASHA workers with a full-time salary, which is routine in the
case of Government services throughout the country. The political ideologies and
programme strategies have to be reformed and remoulded, aiming at the welfare of the
weaker sections. Bridging the digital divide is important, but more than that, Madam, the
divide between ?haves? and ?have-nots? has to be solved. It should not be like that. The
poet said:

2T T A 3f7arel &, g3t Uit e i 12
It should not be like that. Thank you.
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HON. CHAIRPERSON: Hon. Minister can also speak in Tamil.

? (Interruptions)
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SHRI S. VENKATESAN (MADURAN: Madam Chairperson, Vanakkam. Hon. Minister who intervened
and spoke before me said that opposing Hindi is equivalent to opposing India. | wish to
emphasize to the hon. Minister that opposing the imposition of Hindi is equivalent to
strengthening of India. India is not Hindia. India is in treating all languages of our country
with equality. We insist to you to show importance in providing funds to education similar to
the importance you show to Kasi Tamil Sangamam. If you do not understand this, you
cannot understand the importance of mother tongue or the significance of education. It is a
part of modern fascism when you attack on the federalism of our country. We wish to quote
from your reports. NITI Aayog?s report says that Tamil Nadu remains on top among the
States of this country in eradication of poverty. Your Economic Survey says that Tamil Nadu
remains on top among all other States as regards human resource development. Your report
further says that Tamil Nadu is in first place in the textile exports of the country. From Higher

Education to Public Health, Tamil Nadu remains in the forefront. Against a tax revenue of Rs.
1 paid by Tamil Nadu, the Union Government pays back only 29 paise to Tamil Nadu. What
an injustice is this? You pay back Rs. 7 to Bihar as against Rs. 1 paid by them as tax
revenue. You are paying Rs. 1 and 75 paise to Uttar Pradesh as against a tax revenue of Rs.
1 paid from that State. When we ask our rightful share, you make false allegations against
us. You are making an open attack on federalism on all fronts including education, finance
and governance. You make States to bow before you by depriving them of finances. If they
refuse to bow before you, then you address them as uncivilized. You take back the words
which you uttered in this House. If that is so, it shows the way how you used such uncivilized
words. We want to ask you whether you have understood now the gravity of the matter. We



wish to ask you that even after you took back the words you uttered here, a Union Minister
while speaking in Tamil Nadu supports such usage. Is that the civilized way of life that you
wish to portray? Director of an IIT in our country, which comes under the Ministry of
Education, asks us to drink Cow urine. You do not dare to ask him how civilized is this? If we
ask funds for our educational projects, you are asking whether we are civilized. America had
sent back hand-cuffed Indians who migrated to their country illegally. You did not show angry
towards America. But you have shown your strength against the Anantha Vikatan Magazine
which published a cartoon condemning America. Manipur is on the boil for the last three
years. Prime Minister did not visit Manipur at least once. You are placing this Manipur?s
Budget in this august House where you have the Prime Minister as a Member. Is this the
civilized way you are preaching to us? We have 543 members of Parliament in this Lok
Sabha. Whereas we have 848 seats in this newly built House. This is a conspiracy of the
Union Government against the interests of the southern States of our country. Hon. Chief
Minister of Tamil Nadu and all the political parties of the State are all one side against you on
this issue. We are determined to uphold the federalism of our country against the denial of
rightful dues to the southern States of our country. The Budget presented by you is taxing
more on the MSMEs and providing tax relief to the corporates. This one liner can explain
how faulty your tax system is. Similarlyy, MGNREGA. Union Government has not released
the instalment dues of MGNREGA for the last 3 months. Payments to the tune of Rs. 121
crore is delayed by the Union Government which is due to the labourers of Madurai. We
want to place before this august House this accusation against Prime Minister and Finance
Minister of this country. Today our Education Minister of the Union says that only when Tamil
Nadu follows the New Educational Policy, Rs. 2500 crore that is due for educational projects
in Tamil Nadu would be released. Those in power at the centre think that they can make us
bow before them due to denial of funds. | wish to say they will fail in making us to bow before
them as Tamil society is filled with self-dignity and rationale nature which will teach them a
lesson for sure. You are not superior as you are is the place of giving. And we are not inferior
as we are in the place of receiving. Tamil Nadu will time and again prove the fact that there is
no one superior to the Constitution of India.

DR. RANI SRIKUMAR (TENKAs: Hon Madam Chairperson, Vanakkam. For the first time in this
august House, | stand to speak in my mother tongue Tamil. A sister among the seven sisters
of the North East is on the boil. This sister State is on the boil for more than last one and half
years. This has not fallen on the deaf ears of those in power in Delhi. Since 3 May, 2023, the
State of Manipur is on fire. The violent clashes between Meitei and Kuki Groups have spread
throughout the State as it ended in riots. More than 250 people were burnt alive besides 60
thousand people have become refugees in their own State of our country. Schools have
been damaged and churches were demolished. Many of their belongings have been badly



damaged. More than 15 lakh students have lost their education. Is it not necessary for the
Prime Minister to remain in this august House at the time such an important discussion is
taking place? Thousands of weapons have been looted from the weapon depot which is
under the control of the Ministry of Home Affairs in the presence of our armed forces. Hon
Prime Minister was witnessing this as a mute spectator. But PM proclaims himself as a
Chowkidar wherever he goes. Is it not a funny thing? When you cannot protect your arms
depot, how will you protect the common people of this country? In what way the people of
this country hope that they are protected? Prime Minister is so inclined to find a solution to
Ukraine issue by holding talks with the Ukrainian leaders. Are you not having inclination to
find solution to the problem faced by a small State of our country? Is he feeling insecure? |
urge that the Union Government should clarify on this. Where are those BJP leaders who
time and again insisted on Double Engine Government for the focussed development of a
particular State? Whether their voices have list significance? Is this the way of functioning of
Double Engine Government in our country? Or else whether the double engine has become
faulty? When we analyse as to why Manipur is on fire, we get only one answer for this issue.
This is the political calculation of BJP. Prime Minister goes swiftly and attends functions
organised by corporate giants without fail. But PM has no inclination to go to Manipur. | want
you to clarify as to why does he prefer not to go to Manipur? Why is he not instilling
confidence in the minds of the people of Manipur? BJP, for its political gains, has
spearheaded this attack on the Kuki people of Manipur. That is why it has not taken any
measure to bring down violence in the State of Manipur. We cannot forget that it has become
a question mark on the administrative efficiency of the Union Government. Women and
children were the most affected persons in these violent incidents of Manipur.

Hon. Chairperson, women are excelling in every field. They are acquiring Degrees and
legislating laws of the country. At this juncture, Kuki women were paraded naked and were
subjected to gang rape. This video created shocks in the world. To which civilized society
does it belong to?

Hon. Chairperson, yesterday hon. Minister of Education called the MPs of Tamil Nadu

as ... * Whether this is your civilized behaviour? | think that you need not teach us about
civilization. Tamils have taught the entire world of what civilization is. Tamils engaged in trade
by crossing the geographical barriers. Every place in the world is ours and every human
being our kith and kin. | wish to say with happiness that this is the saying in Tamil which is
adding pride to the life of Tamils. Researches prove that Tamils were the ones to first use
iron as a metal 5000 years ago. Moreover, there were groups of people who shout louder
about women?s protection. Where have they gone? Because there is no protection for
women. There is increase in number of sexual harassment incidents against women.



Women are unable to roam freely outside. They shout like this. But they will shout only when
any untoward things happen in the Non-BJP ruled States. | want to ask them whether
Manipur is not in India. Or otherwise you have not considered the women of Manipur as
your sisters. Or otherwise they are not women in your thought. | want that the Union
Government should answer to these questions. Intrusion, drug-trafficking are some of the
reasons cited to justify the attack of Kuki Groups in Manipur. If the Union Government is
really concerned about the intrusion, it would have sealed the Indo-Myanmar border. It
should have acted against the intruders. | wish to point that the Union Government has failed
in that front as well.

Madam Chairperson, there goes a saying in Tamil. ?You can test the whole pot of rice
by just testing one piece of it?. Similarly, Manipur riots can be explained to us how inefficient
this Union Government is in administration. The Chief Minister of that State resigns from that
post owing to his inability to control riots in Manipur. The State is now under President?s
Rule. You are unable to contain violence in one particular State. How can you protect the
entire country? | now come to Demands for Grants pertaining to Manipur. Only 2.2 per cent
is the increased allocation for education in that State. This is a meagre amount. Only 0.2 per
cent is the increase in allocation for health sector of Manipur. Manipur is State which is
backward in terms of health facilities. They have reduced the funds meant for tourism by
79.4 per cent. This will impact the economy of that State. There is a 17.7 per cent reduction
of funds meant for relief and disaster management department. Labour and Employment
department has seen a reduced allocation of 23.8 per cent. This will be detrimental in
providing employment opportunities. Reduction of funds stands at 29.8 percent as regards
Department of Food and Consumer Affairs. For agriculture, the fund allocation is reduced by
5.1 percent.

This will further deteriorate the condition of farmers. BJP Government has allocated very
less amount of funds to Education, Health and Agriculture sectors. It shows the negligence
of the Union Government in protecting the interests of the people of Manipur. Let us now see
about the schemes of the Union Government. They have reduced the allocation to Samagra
Shiksha Scheme by 1.5 per cent. Scholarships for OBC students have seen a reduction of
22.9 per cent. National Food Security Scheme has witnessed a reduction of 23.7 per cent.
For Jal Jeevan Mission, the fund allocation is reduced by 48.3 per cent. For the city
monitoring scheme of crimes against women under the Nirbhaya Fund, the allocation has
seen a drastic reduction of 45.5 percent. At a time when we need more funds for providing
protection for women and at a time when Nirbhaya funds were not utilized fully, the reduction
made is unforgivable. It is a matter of concern as well.



Hon. Chairperson, | can say with pride that hon. Chief Minister of Tamil Nadu as a
pioneer in India has celebrated women?s day as part of Government celebrations. As
regards upliftment of women and for ensuring their protection, Tamil Nadu remains a role
model for the entire country. This is our Dravidian Model of Government. Hon. Chief Minister
of Tamil Nadu is the head of our Dravidian Model of our Government. Dr. Kalaignar Women?
s Entitlement Scheme giving monthly assistance, Puthumaippen Scheme, Women?s Hostels
for their safety, Breakfast scheme for students, free Bus pass Scheme for women are some
of the Schemes continuously implemented by hon. Chief Minister of Tamil Nadu in the
footsteps of Muthamizh Arignar Dr. Kalaignar. But it is painful to say that the Union
Government has reduced the allocation of PM- AJAY Scheme, meant for the socio-economic
development of the people belonging to Scheduled Castes, by 36.2 percent. What is plan of
Union Government for the future of Manipur? What are the measures proposed to be
undertaken by the Union Government for restoration of peace and ensuring harmony in
Manipur? | want the Union Government to explain the measures taken by the Union
Government as regards providing livelihood, education and protection to the people of the
State of Manipur. The people of Manipur are waiting for getting justice. One sister State
among the seven sisters is waiting with hope that the Union Government will put off the fire
in that burning State. | urge upon the Union Government, through Hon Chairperson, to
expedite restoring peace and normalcy in the State of Manipur. Thank you. Victory to Tamil.

17.00 hrs
DR. ANGOMCHA BIMOL AKOIJAM (INNER MANIPUR): Thank you, Madam Chairperson.

First of all, this Budget should have been discussed on the Floor of the State Assembly.
The fact that it has been brought to the Parliament House, tells you about the anomaly. This
is not a regular thing that the State Budget is discussed on the Floor of the House here.

But there is a story about why this Budget is here and what does this Budget speak of.
First of all, it speaks of the exclusions and the contemptuous nature in which the present
Government has dealt with the State of Manipur. The number will speak the measures that
are reflected in the Budget.

We have talked a lot about Prime Minister not visiting the State. Initially, at the beginning
of the crisis in 2023, | was heard that the Prime Minister did not visit the State. Today, | am
almost indifferent. Whether he visits the State or not, it does not matter anymore. But the
rest of the country should know that there is no visa issue for the Prime Minister to visit the
country. He may go to Ukraine and talk about peace when his own citizens have been
slaughtered and more than 60,000 people have been rendered homeless. This kind of a
behaviour can never be justified by anybody who swears by nationalism. It can only be done



by those who swear by pseudo-nationalism and who has a peculiar idea of a nation that
thrives on excluding the people.

Let me talk about this Budget in two ways. What do these numbers speak of? The first
one is a clear sense of the state of economy of this State called Manipur. Look at the fiscal
liabilities. It is 37.07 per cent of the GSDP. What does it speak of? It speaks of a terrible
State of an economy, the debt burden that the State witnesses.

Look at the revenue expenditure. Out of 61 per cent, roughly around 45 per cent goes to
salaries and pensions. Look at the capital expenditure. It is 39 per cent. What kind of a
development project or development of the State that you can sense from these numbers?

Or, for that matter, you look at this non-tax revenue component ? one per cent. | thought
that this Budget would have schemes to deal with these basic economic anomalies of the
State. For instance, | was trying to look for additional or diversification of the additional
sources for the non-tax revenue of the State. No, we do not have that image here. | thought
that there would be measures to deal with this debt burden. There is nothing of that kind.
This is a normal aspect of any Budget that you expect this budget to reflect but we do not
have. But over and above this, you have this crisis for 21 months. Does that Budget reflect
anything on that? No. Nothing of that kind. How do you expect that kind of economy of a
State to deal with this crisis without the help of the Centre? We are not asking for UN
interventions. We are not asking for international financial institution to help Manipur. We are
asking for additional source of money from the federal Government as a constituent State of
India. We do not get anything. How do we deal with this 60,000 people who are rendered
homeless? Villages are wiped out. Women and children are suffering. Children are not able
to go to school. Had this crisis been there in Bihar or UP, you would have felt the nation in
you for you to reflect on your Budget. This is the kind of exclusions that | have been trying to
bring in this House.

Remember that Gandhi was thrown out of the train. How did he feel? He thought that he
was a Barrister. He thought he is entitled to that compartment in the train. He was thrown out
of that.

Bankim Chandra Chattopadhyay, when he was told that India does not have history, that
sense of invisibility is what this Government has been doing. Nothing of this has been
mentioned in your Presidential Speech. You have been trying to make us invisible. Our
tragedy is insignificant and you expect the people of this State to feel like any other Indians
and be proud of being an Indian. People have begun to start asking questions about the
relationship between our State and the Union of India. People are remembering instrument
of accession. People are remembering that controversial agreement. Why? It is because you



have allowed the feeling to be groomed like that. And this Budget is an addition to that series
of actions that you have conducted.

| will give one more example which | felt as | sat in this House and listened. | have seen
floods in my home State. Even the Raj Bhavan was inundated. Every year, it has become a
ritual. Did the Budget reflect anything on that in the national Budget? Does it reflect in this
Budget as well? Nothing of that kind. 3T0= 11,500 IS ¥ud fdgR &I & QU 472 It is
because Bihar is more Indian than Manipur. You said that you will try to help the State of
Assam and Himachal Pradesh for the floods. Nothing has been said about Manipur. Ask your
Governor. How that Raj Bhavan was inundated? Was it a foreign country? Or even if it was
an Ambassador?s house, you would have invested. This is the State Governor under the
Union of India. You do not bother and you expect us to feel normal, being included.

Madam Chairperson, | am representing a voice. | have taught generations in this
country from Kanyakumari to Kashmir and from Gujarat to Nagaland. For 30 plus years, |
have seen this. And do you think this is normal that we, as people?s representatives, in this
House will continuously go through this kind of insults? This Budget is the same story that |
have been witnessing.

What do we do now? What can | expect from this Government? What they will end up
by doing is -- though this is a Budget Estimate that they are projecting for 2025-2026 -- at the
end of the day, they will say and | am aware of it that this is a Vote on Account and 50 per
cent of it has been approved. It is like a ritual and you will finish it off. Manipur is not even
addressed and the ritual will be completed in a couple of days.

Is this how the largest temple of democracy indulging itself? | am ashamed of myself to
bring up these issues. It is not a joke. When thousands of people suffer, | expect this
Government to have some sensitivity and pump in a little more money and talk openly. If we
have made a mistake, let us accept it. This is not about BJP or Congress. Let us move
forward. Let us try to have this feeling that we are one, that you care for us, and this Budget
must reflect that. It should not be a simple ritual to continue this insult and then blame the
people for anti-India feeling been emerging in that space. Remember that anti-India feeling
emerged in Manipur unlike anywhere in this country because of the continuous follies of the
State Government and the Government of this country.

None other than the retired Home Secretary of the Union Government has said that

Manipuris have been insulted and the only way to move forward is ... * That insult continues
even today. This Budget is not taking care of the IDPs, not taking care of the basic needs of
that economy, not taking care of the floods, and it has become a ritual. Do you think that it is
going to be another ritual to pass on this floor of the House?



It is very saddening, Madam Chairperson. | hope sooner we learn this and make
corrective measures. | am only wishing that one day we will be able to say that we are all
Indians and we feel the same feeling as everybody else. Thank you.
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SHRI MADDILA GURUMOORTHY (TIRUPATI): Thank you, Chairperson, Madam, for giving
me this opportunity to speak on the Budget.
The Polavaram Project is the lifeline for the State of Andhra Pradesh. It plays a crucial

role in irrigation, water security and regional development. It deeply concerns the State of
Andhra Pradesh that the height of the dam is getting reduced from 45.72 metres to 41.15
metres. That would have a severe impact on the storage, reducing it to 115 TMC from 194
TMC. This will have a huge impact on the irrigation of about 7.5 lakh acres of land, drinking
water supply and hydroelectric power generation also. Therefore, the YSR Congress Party
demands that the Central Government must honour the commitments made during the time
of State's bifurcation and uphold the original height of the dam and storage capacity to
secure the project's long-term benefits.

Then, there is a big uncertainty in the project funding and the execution cost. The
current cost has been escalated to Rs.30,436.95 crore. Yet we see a huge gap between the
allocation of funds under the Union Budget and the execution cost. The sanctioned budget
of Rs.5,936 crore, which is only 20 per cent of the cost, is insufficient to meet the project
completion deadline.

Having said that, if the project?s budget has such a difference, the people of Andhra
Pradesh are having the following doubts. If the project cost further shoots up, will the Central
Government still be in agreement to pay the shot up cost? Who is going to bear the amount?
Is the Central Government going to bear the difference amount?



Chairperson Madam, the Central Government must prioritize Polavaram and provide
appropriate funding to prevent cost overruns and delays. | have one more demand. The
Central Government must immediately shift the Polavaram Project Authority CEO?s office to
Andhra Pradesh. It will enhance efficiency, accountability, and execution speed.

The YSR Congress Government under the leadership of YS Jagan Mohan Reddy garu
had undertaken a revolutionary initiative by securing approval for 17 new Government
medical colleges, five of which were successfully established, adding over 2,550 MBBS
seats. This was done with a well-structured financial plan, ensuring accessibility for poor and
middle-class students. Even though sufficient infrastructure is there, the National Medical
Commission withdrew permission for Dr. YSR Government Medical College at Pulivendula,
citing lack of infrastructure after receiving a letter from the Director of Medical Education. It
has happened for the first time in the country. On behalf of the YSR Congress Party, we
demand not to privatise these 17 medical colleges.

Thirdly, Vizag Steel plant is also put into jeopardy, impacting 14,000 contract workers,
out of whom 3,600 have cancelled passes. The people of Andhra Pradesh have a straight
question in their mind whether the steel plant will be privatized or not? Will we be getting
captive mines or not? Can we please expect a straight answer to this question?

Fourthly, as outlined in Part XII, 13th Schedule, Section 93, Infrastructure and Special
Economic Measures of the Andhra Pradesh Reorganisation Act, 2014, the Government of
India committed to the development of a new major port at Dugarajapatnam in the Tirupati
parliamentary segment and establishing an integrated steel plant in YSR Kadapa district.
Despite this provision, the project?s initiation has not yet commenced. As mentioned in the
Andhra Pradesh Reorganisation Act, the Special Category Status for Andhra Pradesh was
promised. However, in the 2025-26 Union Budget also, there is neither an allocation nor
even a mention of Special Category Status for Andhra Pradesh. This is not just a broken
promise; it is a betrayal of Andhra Pradesh?s rightful demand. As the Central Government is
set to provide Rs. 15,000 crore as a loan through multilateral agencies, who will be
responsible for repaying the loan amount ? the Central Government or the State
Government?

Thank you, Madam.
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DR. THOL THIRUMAAVALAVAN (CHIDAMBARAM): Madam Chairperson, Vanakkam. |
thank you for allowing me to take part in the discussion. At the outset, | wish to pinpoint that
the southern States including Tamil Nadu are being ignored as regards the devolution of

funds collected through tax revenues. The net proceeds of taxes under the 14t and 15t
Finance Commissions stood at 41 per cent and it is shocking to note that the Union



Government has been trying to reduce this to 40 per cent. On behalf of Viduthalai
Chiruthaigal Katchi, we met Hon Finance Minister yesterday and put forth our demands in
this regard. A little while ago, on behalf of Viduthalai Chiruthaigal Katchi, we met the

Chairman of 16" Finance Commission Shri Arvind Panagariya and submitted our
memorandum in this regard as well. This 41 per cent devolution on the net proceeds from
taxes should not be reduced at any cost. Rather this percentage of net proceeds from taxes
should be increased to 50 per cent. | want to place the same demand here in this august
House. The funds provided to Tamil Nadu are being reduced in the name of mentioning it as
a developed State.

Not only Tamil Nadu, all the southern States of our country are being ignored in this way.
In order to encourage the developed States, as an incentive, the devolution of funds meant
for them should be increased rather it should never be decreased. There is no second
thought that one should encourage the developing States. But the Union Government of
India is ignoring the southern States including Tamil Nadu by terming them as developed
States of the country. | want to question you whether is it justifiable to punish the developed

States for no fault of them. Under the 91" Finance Commission, the total share in devolution
stood at 7.9 per cent for Tamil Nadu. Whereas this has further been reduced to 4 per cent

during the 15" Finance Commission. You should ponder over this matter as to why such a
punishment given to Tamil Nadu. The Union Government is increasing the financial burden
of the States. The Union Government has been introducing several Schemes for
implementation.

17.59 hrs (Shrimati Sandhya Ray in the Chair)

The Union Government has been implementing Centrally-sponsored schemes in the
country with fund sharing from the Union. Earlier it was implemented with 75 per cent borne
by the Union Government and 25 per cent borne by the respective State Governments. But
this ratio has now been changed to 60:40 between the Centre and the States. This has
caused huge financial burden on the States. | urge that this financial burden on the States
should be reduced.

HON CHAIRPERSON: Please conclude.

DR. THOL THIRUMAAVALAVAN: Just | started my speech. Please give me two minutes to
conclude. | urge that this financial burden on the States should be reduced. Collection of
Cess and Surcharge has become a burden for the States. Major part of such collection of
taxes is taken away by the Union Government. | urge that the Union Government should
also share the funds collected through Cess and Surcharges with the State Governments.
The criteria relating to this fund sharing with the States should be redesigned and put to



review. | further urge that it should be redesigned in such a way that the developed States
are not affected by that. MGNREGA funds should not be withheld by the Union Government
but should be immediately released to the States concerned, including Tamil Nadu. Thank
you.

18.00 hrs
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SHRI ASADUDDIN OWAISI (HYDERABAD): Thank you, Madam for giving me an
opportunity. | will be speaking on Items 15, 16, 17, 18 and 19 in today?s List of Business. A
pattern of deception repeats every year with the Ministry of Minority Affairs. In 2023-24, the
Government allocated Rs.3,097 crore in BE. The Ministry of Minority Affairs surrendered
Rs.2,060 crore, barely utilising the funds. The same rule or pattern is being followed in
2024-25 where the allocation of Rs.3,183 crore has been slashed to Rs.1,681 crore with no
effort to demand admitted funds through the Supplementary Demands. Scholarships for
minority students have been gutted. In pre-matric scholarship, only Rs.90 crore out of
Rs.326 crore have been utilised. In post-matric scholarship, Rs.343 crore out of Rs.1,145
crore have been utilised leaving thousands of students without promised support. The
Government is not willing to make the minority scholarships demand-driven. The unit cost of
scholarship for three schemes has not been revised since 2007-08. Scholarships are not
being sanctioned because of lack of approval by the Cabinet Committee on Economic Affairs
since 2022-23. It is a known fact and empirical studies have proven that the literacy rate of
Muslims for persons aged seven years and above is lower than the all-India literacy rate of
the same age. According to one study, the Muslim enrolment for higher education is 8.91
per cent compared to all India enrolment which is 26.7 per cent.

The PM VIKAS scheme, a scheme meant for skilling and entrepreneurship of minorities
has met the same fate. There was an allocation of Rs.540 crore in 2023-24. Only Rs.240
crore has been utilised. This scheme was aimed to benefit nine lakh candidates by 2025-
26. The Budget has been slashed from Rs.500 crore in BE to just Rs.220 crore in RE 2024-
25. In the supplementary grants, for the Ministry of Agriculture, there is a Scheduled Castes
Sub Plan. Since 2021, the utilisation has never crossed 70 per cent. | demand from the



Government that they should ensure that from the Scheduled Castes Sub Plan, the
Scheduled Caste farmers should benefit. Let them not sit on paper year after year. For the
Ministry of Chemicals and Fertilizers, in this Supplementary Demands, Rs.14,000 crore is
being asked.

Madam, this is not budgeting. This is firefighting. This talk on Atmanirbhar Bharat is only
an empty talk. How did the Government allow such a critical sector to be held hostage by
China? About 30 per cent of India?s urea imports, in 2023-24, came from China. Key raw
materials like phosphoric acid and ammonia come from China, which make Indian prices
vulnerable to China?s trade policies.

Madam, | am thankful that the hon. Minister, Shri Piyush Goyal is here. | have a specific
point to make on US tariff. Goldman Sachs estimates that if the US imposes tariffs, this could
decrease India?s GDP growth by 0.6 per cent. The US is a major buyer of Indian agricultural
produce. We export nearly six billion dollars of agricultural produce to US. The imposition of
higher tariffs will make Indian produce less competitive, affecting incomes in agriculture
sector. We export generic pharmaceuticals worth 18.5 billion dollars to US. It is just to US.
The US tariffs could significantly impact these exports.

Jewellery and precious metals are at a risk because of US tariffs. This industry faces
13.32 tariff differentials affecting SMEs engaged in jewellery manufacturing.

Madam, we export diamond and gold products worth 12 billion dollars to US. This tariff
hike could reduce demand and could impact jobs in Surat and Mumbai. | want a categorical
assurance from the Minister and the Government that the US tariff will not be imposed on
India from April 2.

The Bilateral Trade Agreement is going on but Phase-l| is due by September. Can the
Government tell us about it? The EU market also has become restrictive. Will this
Government give a categorical assurance that the CBAM and EUDR will not be imposed on
India by EU, which will affect three billion dollars of Indian exports, particularly iron and
steel? According to the Economic Survey, the EUDR is expected to affect 9.5 billion dollars
of India?s exports. Madam, in the Supplementary Demands, the MEA is asking for Rs. 300
crore. Will India get a sanction waiver for Chabahar Port as we got in 20187

Madam, now, | come to Manipur Budget. About 14,763 school-going children are
displaced due to violence. Ninety-six schools have been used for relief measures. There was
an internet shutdown for 54 days. And this Government has increased only two per cent for
education in respect of Manipur.



Madam, 258 people were killed, 60,000 people were displaced including 22,000
children, and 1000 people were injured.

AR GUTATA : A1 9, 319 31U Heicys DIt |
SHRI ASADUDDIN OWAISI: Madam, | am concluding.

In Manipur, in displaced camps, 65.8 per cent of the people are suffering from PTSD
and 24.8 per cent are suffering from moderate anxiety. What did you do? The help is, there
is only an increase of Rs. 4 crore. There has been a 19 per cent reduction in water supply
and sanitation. There has been a significant cut in capital outlay in Manipur Budget from Rs.
1,612 crore to Rs. 1,307 crore.

A Central assistance for providing temporary shelters to displaced families has seen a
reduction of 75 per cent from Rs. 60 crore to Rs. 15 crore. Rural Manipur has experienced
the highest inflation in July, which is 10 per cent.

Madam, 5000 hectares of agricultural land and 15,437 metric tonnes of paddy crops
worth Rs. 38.6 crore have been lost due to ethnic violence. Madam, you will be surprised to
know that agricultural allocation has been reduced by eight per cent. The total budget for
police has been cut by two per cent compared to the last year. Manipur is the poorest State
which has a per capita income of Rs. 7,630 per month, which ranks fourth from the bottom.

Madam, | am now concluding. We have heard hon. Piyush Goyal. He stood up and
appreciated the speech made by Dr. M. P. Abdussamad Samadani from Kerala. | am very
thankful to him. T8H, H 37HT YHOR § [ IBIH 3¢ & R Te TR SUH! Hodedl Bl
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SHRI ARVIND GANPAT SAWANT (MUMBAI SOUTH): Thank you, Madam Chairperson, for
giving me the opportunity to speak on the Supplementary Demands for Grants as well as on
the Manipur Budget. | am standing here to express my views on the same.

d e U aoic ¥ g 91 $daT § | Ugdt §1d 98 § o o R offr sftiea 18
wicarsord & oY gl 9grT 8 | IS WRI g, dfdh g gg Ht &a # Wae § fb ardravor &
Sl AT 371 3R 8, 31 Sedrdl & aR § 9rad gU g4 I8 ¢uH1 UST foh Hidd TS Bicagory
BT THRT SHIT TR T 3R 81 8T 82 U oI oy e T STATA 81 38T 8, 399 &R d¢dl ol
T g | 39 99 diell & &F W XWd gU fham! &1 SdTed dgMT 3R SHoll g & ol 89 S
P B IR €, ITH T T AT B |




N IGH TP A W | U ISP U U1 §ET B, U8 3 § | W) Hi U © b
TS Tisded IR WIel &M ¢ B aRIHdl § | TWHR Bl 39D [0 HEH I&MI I8 |

3y fafad ufaueF & forw IS™ AeHT Il 38 &, Afd-1 gaTs W8Tl el §, I8 Udl ol © |
Hieu # fordt 98 &1 T TRUi g1 | 31yt 39 TR W U Y gelrse Tl Ol 8 | 39%
SR M S DI MIWHdT & | 3TU goic A U1 HH H fHar g |

| appreciate the hon. Finance Minister. At least finally, she has agreed to it. Wﬁﬁﬂ
feurédic ¥ Siuguud 3R THETATE &1 Sl b1el 81 8T 4T, IHT HRU U7 fh Jd IRBR A1sdd
M1 & oI 37 U HRAH TN 3R I §b! U il 3o | T, o b 3! &mar el off, dl
Pl DI aoTg Y SITIEALd 3R THCIIATA g4 U | 3TUH! I8 9 2014 H HIGH UT | 31191 I
AT € O &R 3TY, GO 3T | H 3P [T Ih1 W BT § | 316 T 3(Ue Hdl g fob o
3TY HIARE & Hof A IR g &, 34! kg I WPHR P g8 et f, 98 e a8t afcwd
HId g TOIR BIS JUT ¥, 3R 3T I8 P al SITITALS 3R THEITATS by IH R 3
3T, Fifeh d ST HRA-HRd TR IR 8, S1h1 GH dal ge g1 ¢ |

TRBHR 3 DIPAM T 3TAT T €t B | 3% UT 95 01 8 § | 3T I IS Scb BT WA
B3 3R 30T A IR PITT | 98 B9 T8l 81 8T 8 | You are raising the funds by using the
land bank. DIPAM has miserably failed. 30! ITH 4t &0 &4 & MITHAT | |

Tew, R it TYHRM WR S@T gt BT ot | 311ol ) g 9Ied &1 a1 3Tl &,
Sff §AR JWRIPUTT I8 | d R aad Ded U fob AIGHIT # fRI&M 1 | 3M1el A fR1& &1 &l 916k
T 8, T 91 iR SMEHTEE a8, T SIsy ST ¢ § 3R 8H Re Siey &I
fSdUIM R € | HARdI§ & W aIS &1 Iegux{ 9¢13T | 31U 3P| IS BN, difes
IR oS o e didieas T +f 3=t 81 | et ArqHTeT & Rren urd A » o A R | |
SIS ST HIGHTYT 8 R 8, a1 d = bt fBrg! I ot @R 817 | 39T U =l &1 R fder aal-
Fd1 B Y- J BIGT -Tgl ¢ | d U9 Uhafied §9 MU § | 3R 39 Udhsie RUfd T ArquIy =gt
3Tt 8, D! U S & IR | Dl 3deT Tal HIGH &, A1 d o F B Joil? ITD! D! I
e TR T g, AT T T e | TR gHI T I R € | A R ST AR 7 |
IWHR I 39D IR T a1 91T |

ash, ﬁlﬁ@j 3T TRTeAd B, | am really serious. @@ﬁ%{ﬁ SHETENS @Wﬂ
gidl §, ST! URI =Sl gl &, ol gH foraR dd & | 89 4icie!, AuTd, ST & HaE HRd @ |
gH T fhar § T av 2023-24 ® 37,196 Hs 30T V), bR Nasst H3Fb 29,660 HIS FUT
fru T, 314ft 98 20,516 HRIS FUY fHU MU &, T 10 TOR RIS SUL HH fHT T E | Tae-d
3Oy §gd g1 HEdyU! [aHTT § 7T § fb 3R faewr & fondd! fegeait &1 gg §idil ©, <l 3
YA B A B ﬁ'IQ g ﬂT%Q dl the Ministry of External Affairs is in problem. | really request
the Finance Minister to pay very serious attention to the Ministry of External Affairs. A
fheRisl feurcde 3R gdl SISl & R H a1¢ H Sraw | It A SAaRM HHIRH & IR H Hgl §
I




TsH SN, T BT SIS R Hedl g, H MUY fa-7d! xar g fob SoiaR™ HHIRE, SN aifeTT,
EPIC & R H §Td & ANl 2 Sl § 3R 99 754, 4 g diey gRarn & g | {4 AR &
SWR T8l dIe g 12 (TaYUM) G AR & SR dia- aifold | g 98d §.9 §, I 79 J AR
% forw 9gd < § 12 (uaur) g9 Ui 9gf U € | I8 ) § % g1 39aR! &l ug R 91 §H
fFft P T IR FEW®E |

T 981 1T | 95 P! R Hdls BT ASTs 9 W61 § | THY IR TSI 8% © | T O P
g™ g T M- wem H30 St 7 offel da @R g ol 1?2 (aHT)

AT FHTYR : A 96, 3(WeHg Sicdg! Sl |

oft sRfde Toraa Arda: T O S0 WH FR QT E | FT SAUD] AR & TR & R g1 al?

a8l AT & SaE T3 | T 3MUH! R ol TN? IIR R Afedl 931 § | ? (FIUH) SHRI
APPALANAIDU KALISETTI (VIZIANAGARAM): | thank you for giving me this opportunity
to speak on supplementary demands for grants for the year 2024-25. | represent the

aspirations of people of Andhra Pradesh under the able leadership of our Chief Minister Nara
Chandrababu Naidu garu. At the outset, | would like to thank our honourable Prime Minister
Sri Narendra Modi for good governance and for placing India on the world arena as a
leader. With additional outlay of 6 lakh crores and 51,000 crores of net expenditure, this
budget proves to be an important tool for our country's development.

| would also like to thank our finance minister Smt Nirmala Sitaraman for balancing the
development of infrastructure, social security and economic stability of our country. As a
result, we could see good economic progress in our country. In this period of Amrit Kaal,
though we are progressing ahead, Andhra Pradesh is going through a critical phase. Due to
the previous government's negligence in the last 5 years, Andhra Pradesh suffered
economic crisis. People of Andhra Pradesh reposed their faith in the able leadership of our
leader Shri Nara Chandrababu Naidu garu.

| request the Union Government to bail out Andhra Pradesh out of the economic crisis it
suffered in the last 5 years. | welcome additional funds of Rs 2,185 crores for PM Kisan
Nidhi. Though this will benefit 9 crore farmers throughout the country, it will be of less benefit
for our state farmers. 3 Questions need to be answered. Firstly, 50% of agriculture land is
under cultivation of tenant farmers, who are not getting benefits from any farmers' welfare
scheme as they are not eligible for these benefits. There is a need to make tenant farmers
eligible for such welfare schemes. Secondly, the eligibility year is fixed in 2019, which needs
to be revised as land holding changes every year. Thirdly, Rs 6,000 is not enough for
financial assistance to farmers, as input cost of agriculture has increased substantially.
Therefore, there is a need to revise this amount.



Madam, in Andhra Pradesh, fisheries and animal husbandry are important pillars of
the rural economy. But due to the previous government's negligence, these sectors
underwent a crisis. For the National Livestock Mission, the budget has decreased by 80%.
For the financial year 2022-23 the budget allocated was 60 crores, which has been reduced
to 12 crores for the year 2023-24. Till August 2024, not even a single rupee was released for
this scheme.

| request the Union Government to allocate at least Rs100 crores for this mission.
Water security is another important issue in our state of Andhra Pradesh. Especially in
regions like Rayalaseema and North Andhra Pradesh, drought is severe. | thank the Union
government for allocating 5,900 crores out of 12,000 crores for the Polavaram project.
Due to the previous government's mismanagement, the Polavaram project got delayed by
five years. Funds misuse, stalling of project works and improper planning for displaced,
affected thousands of families. Had we completed the Polavaram project by now, we could
have provided irrigation facilities to 7 lakh acres of agricultural land, drinking water facility to
540 villages. Thank you.

SHRI N. K. PREMACHANDRAN (KOLLAM): Madam, Chairperson, | rise to oppose the
Second Batch of Supplementary Demands for Grants of 2024-25, Demands for Excess
Grants of 2021-22, Demands for Grants of 2025-26 for the State of Manipur and the
Supplementary Demands for Grants for the State of Manipuir.

First of all, may | submit that the discussion on the Budget along with the Demands for
Grants on Account for the State of Manipur is totally unfair and improper?

It is because the Union Government?s Supplementary Demands for Grants is generally
distinct from that of the State of Manipur. These two issues are entirely different. That has
to be corrected. That is my first submission which | would like to make.

Madam, the Supplementary Demands for Grants, the Second Batch for the financial
year 2024-25, include 52 grants and three appropriations. It is sought to authorise for an
additional expenditure of Rs. 6,78,508 crore. Out of this, the net cash flow is just Rs. 51,462
crore. Other expenditure comes by savings of the ministries and departments or by
enhanced receipts or recoveries, that means a technical Supplementary would come to
around Rs. 6.27 lakh crore. Further, the token provision of Rs. 67 lakh is also sought. What
does it indicate? An amount of Rs. 6.78 lakh crore as an additional expenditure than the
budget estimate of expenditure means there is a lack of foresight and planning in the
budgetary process. It is absolutely the budgetary process failure of the Finance Ministry. In
2024-25, the first batch of Supplementary Demands for Grants were Rs. 87,000 crore. It
would come to around Rs. 7.5 lakh crore. That means, it is one-sixth of the total budget



estimate. The total budget estimate for the last financial year was around Rs.46 lakh crore.
Out of that, Rs. 7.5 lakh crore is coming as the Supplementary Demands for Grants. In that
case, what is the Ministry doing? What is the efficiency of the Ministry? What is the sanctity
of the budget proposals, the budget estimate and budget expenditure? This has to be
explained by the Finance Minister.

Madam, whatever the Government has demanded from this House, it has granted
without any cut. Then, what is the reason behind asking this much of amount?

Now, | would like to come to savings. Around Rs. 6 lakh crore is the savings. That is to
be re-appropriated under various ministries and departments. The Comptroller and Auditor
General of India has specifically stated that if there is a savings of more than Rs. 100 crore,
that has to be seriously dealt with. | would like to know whether the Government is aware of
this or not.

Now, | would like to talk about a technical objection. Last time also, | have raised the
same objection. Madam, it is a Point of Order also. Last time, when | raised it as a Point of
Order, the hon. Speaker had directed the Government that if permission was not sought from
the Parliament regarding advance from the Contingency Fund of India, then the statement
has to be laid on the Table of the House. It is quite unfortunate to say, in this Supplementary
Demand for Grants also, besides Rs. 67 lakh of token provision being sought, Rs. 1 lakh for
each item of expenditure for enabling re-appropriation of savings in cases of involving new
services and new instruments of service, as per the Parliamentary procedure, this has to be
laid on the Table of the House in case of advance, which has not been done. | would like to
cite two examples. In the case of the Ministry of Agriculture & Farmers Welfare, Rs. 347.5
crore has been taken as advance from the Consolidated Fund of India by virtue of Demand
Number 1, and by virtue of Demand Number 26, Department of Higher Education, Rs. 908
crore has been taken from the Consolidated Fund of India without the prior approval of the
Parliament. Even after getting advance, no statement has been laid on the Table of the
House as per the Parliamentary procedure. | would like to seek the clarification from the hon.
Finance Minister, as well as a ruling from the Chair.

Now, | am coming to the Supplementary Demands for Grants, Demand Number 97, with
respect to the Ministry of Steel. There is an investment of Rs. 6,783 crore to recoup the
advance from the Consolidated Fund of India for equity infusion in Vizag Steel Plant. | fully
welcome the step taken by the Government for capital infusion in the Vizag Steel Plant. Due
to that effort, the privatization will be over. | would like to ask a question to the hon. Finance
Minister. Why is it allowed to the Vizag Steel Plant alone? When the capital infusion in the
form of foreign direct investment is being granted for life insurance sector, why is it not
available for other public sector undertakings? Is it because TDP is supporting this



Government? Is it the reason that Rs. 6,786 crore has been provided under the
Supplementary Demands for Grants?

The last point is Demand Number 84 which relates to excess grants for the financial
year 2021-22. Madam, with that point | will conclude. That is regarding the railways. That is a
very, very serious matter. Around Rs. 35 lakh is misclassified as per the Demand which is
being shown. How does this misclassification happen? Who is responsible for this
misappropriation? | would like to know whether it is done purposefully or mistakenly.

With these points, | strongly oppose the SDGs for the financial year 2025-26.

Thank you very much, Madam.

ST Tfea urm (gt : A quTald weied, e g3 Twided! feaied Bk Uicy & wHd=
o Sia &1 Hiwl faan, 39 e & Sius! e=gare ST g |

A1 TeEET St 5 et off 3T gRaRI A I8 JH1ed Hal ¢ [ ga of off T o
38§, IUDT & Ud vUAT SIHARIT &l Holgd dR & (AT, ANTRE! I TR B & 1018 3R
RIS HRA & (AT | g1 W BidT 8, 39! AT gidl § | 311oT S SHfafkad 4RIt dift 712 &,
I8 4 Hrel R $ iPhs! & aQ-oEl T8l § | 98 Hfa™ & YR & FH0 & AFfF § |
UeH Tfd e 1, GTH B AT 81, Y B YR D1 Fed ST 81, T JHT o0 YRd i
T o foTY 3fcdd STaad § |

3nft $o fauelt gai A fowg Iomn, e fSRIwH & IR &, § A1 Uadw= ot &1 34
E1 4T | 3 A<l SR &1 dhr UY ST | | would like to remind them that there was
a period during the UPA regime when recklessly, they had burdened the economy with
unplanned spending and policy paralysis. In contrast, in our term, under the leadership of
Modi ji, every rupee that flies out of the coffer of the exchequer is under the guidance, under
the radar of the ?ATC?. This does not mean ?Air Traffic Control?. The meaning of ?ATC? is
?A ? Accountability; T ? Transparency; C ? Clear vision of development?.

G HTARA H8IedT, during the UPA regime, @8 2004 ¥ 2014 & GRM, 3! S
e B & 94,060 TS FUY &I doic AR S fb U 14 TAUMH- IS favmT 3R
yrfior faer FaTer ¥ SEfid off, a8 10 aof & @ 61 81 urs ot | gt & WeHR 3T gHg
gole &1 AHT 6.4 TfaRd i T 98f Hr urg ft | & Y &3 &1 U IaeRu <l g | a9
2013-14 T SN HT golc IO & JHA H 27,663 HRIS SUY T, 31§ 98 Urd T[T 9¢HR 1,37,756
TRIS SUL §3M § | Bicagor &1 ol Afea! g, 98 ot ula T 9t § | snft g1a-fherera & fogR
& UITAQR ¥ 19d gy fbam gw fAfY O @y 10 wR1s faHl & faw 22,000 #Rie
¥ gl Sft | Refist fbe | 8 arg fGetT =g, T 39 wHa &t der o, o gHa ol
ATH! BT I BT UIef dxdl At | SoRl o o 39 U H3l 9, 9 39 99T ¢orl 99 J dod o, #
3HT A 81 I, d 9gd 98 HaAl ¥, I8+ SMec] TR o T I FAHH o TollRH &




forT T o1 6 & 9 § SR & S 1 3 axa1 § | 3514 THA T 1d Ixie $ud i maft
ST ft | TS H 91d RIS uT ot Mt I ot | AT $T I Hrs vuT Bt M e |
37 qHhdil ¢, T8 Y T8l U g |

3T W 3 BIe-BIe o 8, TR A & 3R Fal 1 Hol U flic SIS, H TH IeR0l <l
g | T8 IR 7RG TI1E S 9 §U §, I8l 31Tol 7ies AMCRoRH & SR ad &1 | H g1 g8asy

AP 3T § | Ul RS ¢ Sfed- TaUy &I, Has I ol JUT U7 | I8 8 Jals, 1991 &I
RSdsd & | 39 forar § e SR A |

?Secret sale of gold by the Reserve Bank of India again. 21,000 kg of metal air-lifted to

coded destination.? T A YT, 51d 94 1991 H &t Ioiig mieh 7 3R HiOF Uref 7 5w ot
& PR I Ty Ji forar o1 | 39 qog fafefsdt &1 sruma ot 8ik o1 &t sidf-Hifa o anfeam
& RgueE 411 o | 39 THT Ugal R g™ & SR 98 Te! 318 Y, 6 ¢ & 67 < A
! IR} T TS T | ? (SFaUT) YR 3R Sff Hed g b # Jas & TRUIE IR <7 @7 ],
JUPH-gUP RIS B! Al 3T gt A 3R fFgw™ & A &I TR 31 &1 TR a9 § A8
fohaT ST QT AT | 2 (TauT) TG o ST WOl ST I@T T, 319 AheR ¢ | ? (TaeT)

JUTafd AeledT, H 31 78, 2024 ®1 U GuRl o8aTs Ul aig | ? (TdU™)

?RBI Brings Back Home 102 Tons of Gold from United Kingdom.? 4t A= Tl St & Add &

TP TG .. T §16R ¥ 1, 2024 H fgrgea@ & aud SATa1 g | ? (TaYU™) JUiY 5 HRd |7l &
IH P R a1, gARY 7 & Wi & fIRE! T 3R G- dedn A, gUR ot 93 Al St 7 3ot
YR A P 3cigpd [, I8 81§ B | 2 (TaY™)

JUTTfd Agiea, # U BIeT T IaT80N S 30 a0 & THMT ST iR A S | 2
(@aYM) ¥ T 3R I ol § | ? (TaYUM) 39 T I f$ris R e # aaR 018
HIRURTE 31 sfear faffes (dieiitsmsua) & o sifie &g & A &1 713 § | ? (SFaUM)
Tg T Sifth UTaR & Sfciid ST g | 2 (aU™) | 31 Jas, 2012 I U g8as- Ugdl § |
31l sttt fdar daraor St s, dimat Fdfar areur sit 39 999 urel o gadar of | d
T 97d & feoc # 98 g5 N, a9 3o SivpR & T R ac fa A s 1 1 | 2
(SIAYT) 22 I54! | SYBR B T T, Fifb 30 3R 31 T3, 2012 Bl Aig U8, 5k U8
3R :If?f-éﬁ:f fUre, I e ha gl e | 2 (oddYT-) About 700 million people were plunged
into darkness. Nine per cent of the world?s population were plunged into darkness. Eﬁ@?ﬁ
& ant 3nft g8t 78 93 § | 200 AR UH AT & 3eR &g g ¢ | 7 o fabam @l A, S
dfedier W g, P! (U= 514 Tiart gat At | 2 (@) | would read another headline of the
Times of India dated June 3™, 2024. It quotes, ?India?s come a long way since 2012
outage, world?s largest; even 250 GW isn?t a problem.? 30 Il'sc 2024 &I 3D HRA HI Sl

R $t Rerade A, 98 IR NPl s <l § | YR B UIaR $I a=RadHdr 250 ITaie gl
STt % TR gHaRT e ccdl :@% Bd ol aidl % | World's largest unified power grid is what




our hon. Prime Minister, Shri Narendra Modi ji has given to the nation. sﬂﬁﬂ ﬁsﬂwwz&r
HRATE 1?7 (TAIYUT)

3fd o, o w1 arg o 311l AR & faw # §gd $© il a1 € | g3 9gd g9 & A1y
FHE-1 US 38T § o UGl el 1 g, ofgl Tohdl fe@- aIey, 39 Uhdl ! HHl ¢ | § $0 Hidbg
TG ITET 3R A & GHR A1 el &1 SR g & 9 sfiws! &1 Aff 3R o+ +f,
FIfP I8 U BH BT § | ?5c-all [ouais fua?, g ettt B8l Jidl 8, S foe Tgi
Ty 3¢ 3R Io Y 71T | 3 U 36 b I ferg a fopan mam?

In response, the Government has implemented a series of measures aimed at providing
immediate relief, long-term rehabilitation and economic stability for the Internally Displaced
Persons. These initiatives are Housing Assistance First wherein pre-fabricated housing
would provide immediate shelter to 3,000 families. Of this, 2,660 houses have been
completed and 2,520 houses have been occupied. About 340 houses will be completed by
the end of the month. Then, financial aid of Rs.1,000 has been provided on five separate

occasions, amounting to a total of Rs.30 crore.

An additional amount of Rs. 27 crore has been released to support the housing
reconstruction efforts in Manipur for those who are internally displaced. Relief camp
operations have been sustained with an allocation of Rs. 280 crore, ensuring essential
services, such as food and healthcare for affected families. A compensatory package of Rs.
32 crore has been provided to farmers who have suffered agricultural losses due to the
conflict.

A U] AeledT, T8l TdheHd Julc & aR H Ht A1 9ewl 5 910 &1 ¢ | A total

of 11,763 displaced students have been enrolled in various educational institutions. The
Government schools and colleges have provided free admission. A college students
rehabilitation scheme had been introduced in 2023. 39! ¥ 2023 H Sclega fdbar T,
o goIR fSUwive 9= &1 Hag &I difch d 981 SR hich USHRH o ¥ 3R 3% 10 BoIR
S0 DI AR H WA T['sc | For employment and skill development of displaced people,
426 IDP-led startups have received Government support. WIE3NY & ATHH I ﬁ AT I
Tt &1 T3 | 3t gTa-fhareTa o 500 SfSfagsre SUH TRIte UG | e P ¢ 3 face,
OH T TR sfea, e vmRars-, e it gied &1 u=gare g fob -7 Arend § AR
% 500 I, 1 fSUwRS §U ¥, 37! U981 Wiy fhar T g |

Free medical treatment has been provided to the IDPs at JNIMS. 3w I UHR gART §l
et AT €, 5 R &l & 3 g off 8% Fde1 & a1y G} avg o1 Uifqer fhar T g |

HEIGI, 39 YUl & 3fd |, T S a1 a1 a1 A1 1o gHIR Igd off 5 & &l Hel &
dieR fore & et § 1 et sRfag rad ot +ff diet @ 9 b diex fore  Treasl § 1 A} fore
A ITSes! gl § 1?2 (IdYM) 3Ud Sadudc fore § Teas! oY 12 (sTaym) 3ud Saaudc fore




HTeTe! Y | diex fore © TSaS! ARl § | 31 89 SUBT S ST, SR T SaduHe 30+
fgT BYaT df 3T 3119 98l T8l 9 Bid |

%) 14, I8 Y urel Bed! § P Afea wmt sAfthe § 1 AR zmf sFfthe 761 €% 2
(@Y § Fd1 g, 3T SRATT & T Wit St Ht et # g URd fay &1 <f=Rm et
S 1?7 (AU HRd AT & o | ST STy 12 (SHaeT)

HEHG JUTURT : AT 968 4t 3R &1l St |
2 (HIYT)

ot 3R IR F1a (Ul : AEITT, MU T Sian &1 AR fou, 59 fou & ST a8
f3e I SMUR AFAT § 12 (SF9UTH)

#ft TRa TS : HEledT, $oi7 Y Wed HE1 T |
AT UTI : $© STURieH® g1, a1 S el fadn ST | ST 314 §6 S5 |
? (Y

AT G : $© UM 8N df 39 g faar SRAT | 39 of3T | AT 9ew, 3
CRESIEL

? (HIYT)
A GHTAT : A1 96", 4t 3R o St |
? (IYT)
ot MR MM 3 ATH A AMRT 1?2 (TG
AT AU : Rl I ger e T g | AF-1g 9awd, HUAT 31U 96 5 |
? (AIYT)
AT FUTATA : 4t 3R TRER(T BTl S |
? (HIYT)
AT FUTIR : ot SR IREIE HI Sft, T Y ST d16d 572
? (HIYT)

oft 3R IR 1A : JUTIR off, T ST A8l § 12(TAYM) MU T 3IEH! &1 SRS
TN YT HIOTQR & Solc WR g1 X! Idi | dia &l HIdbT fGdT, 39 o H STUHT STHR E |

*Hon. Chairperson, thank you very much for allowing me to speak on the General
discussion on the budget for the state of Manipur for 2025-26. We all are well aware of the



situation in Manipur. On 3rd May, 2023, violence erupted in the state of Manipur and it
continued for the next two years without pause. The union Government did not take any
cognizance of this violence which led to complete chaos and lawlessness. It started in May
2023, but the Chief Minister of Manipur recently resigned from his post.

We have heard about ?when the Rome was burning, Nero was fiddling?. Unfortunately,
same situation persists in our country too. They always talk about, ?Modi hai, toh Mumkin
hai,? but it is of no use. Please let me complete.

AT FUTAfd : 3170 (YT §Td FHIW HIfoTT |
? (IYT)
ot 3R YRR Pra: JHTART Sff, H 3Ot uret o1 3ot gadt € | B urdf &1 ergd 10 fiFe
H1 g 1?2 (TIYM)
AT FHTAR : off sie HeiRar St |
? (SIIYT)

oft 3rTig WA (NRERT) : YA Sf, o= g o wEt S gRT Sl &1 S qR® A 3R
AR & Soic TR 3{OHT d1d I $T Sa¥R UGH 6T 5, 39 g & SMMUD! ¢=9a1e ool § 17
@@ay) H 39 Avg R U 919 UR™ FRA T Ugd (U4 i IHT &F URET Pt HgH
faquyfrat, SR & i AR drammrdt Sft, e & TR PamuR & @R J 961 &
A U B §U 31O AT S T ST T U il Dl 04 Bl § 1? (Fau™)

18.44 hrs

At this stage Shri Gurjeet Singh Aujla, Dr. Kalanidhi Veeraswamy and some other hon.
Members stood on the floor near the table.

A1 FUTIfd S, AR &7 aof 3R] W9g § 5 gTamdl § TRgd &1 US 61 ©, I8
fopll O f5ur 981 § 12 (cgay™) S SMeft SaTdl gd B | X @1 8, 1 59 dolc &1 a1y fhg
e arer g2 o AR & doic W fawaR ¥ 9l o1 91gdT § 12 (Tau™) oisf 11 A § | g9
IR® 3FGH! B HIT W dai R I} g | 3 gl 3 arell § | 5g &t W el BT © |
AR, AGaR o 3T § | 3F 31 ATE | fova a7 991 2 39 -4 Soic Bl ol Wd R AT [?
(STIYT) UGdT SIRP Folc 31U feaqrar & Y, gER1 iR o SMU € | SHPT Adad 319 39 Aq
@I A1 d18d § 17 (TTIUT) SUDT Adad I8 Soic UHT gA1d! dal §9 ST 12 (SFaUH)

U Sff, 51 B9IR B YT &1 3ffalad doic ol IRBR = AT g, 39! Uiy Hei T
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ADV. FRANCIS GEORGE (KOTTAYAM): Madam, | rise today to discuss Manipur?s Budget
at a critical juncture. ? (Interruptions) With many lives lost and 50,000 displaced and the
State under President?s Rule, this Budget transcends routine governance. It is a moral
imperative. ? (Interruptions) Parliament now bears the responsibility of Manipur?s legislature
demanding our collective resolve to heal divisions and restore civility.

Regarding financial governance under President?s Rule, Article 356 has placed
Manipur?s governance in our hands. History reminds us that Central rule must prioritize
financial continuity and accountability. ? (Interruptions) In Bihar, President?s Rule lasted
nearly a week to pass a budget, underscoring the urgency of fiscal responsibility during a
crisis. For Manipur, this means rigorous Parliamentary oversight to ensure that funds
translate into action. What are the key priorities in the 2026 Budget? ? (Interruptions)
Rs.35104 crore Budget professes on powerfulness, infrastructure, security, social welfare,
relief and rehabilitation. We must rebuild trust and religious harmony. ? (Interruptions) The
destruction of 386 religious sites including churches, temples and mosques has deepened
wounds. Rebuilding these is not near-reconstruction; it is an act of healing. While the Budget
lacks a specific item for this, | urge earmarking relief funds for restoring places of worship.



Let us send a clear message: Manipur's diversity is its strength. ? (Interruptions)
Christian communities, in particular, need assurance through tangible support; rebuilding
churches and ensuring welfare reaches those in camps. ? (Interruptions) There has to be
accountability and transparency. Without an elected Assembly, Parliament must ensure
public reporting, zero tolerance for corruption and balanced priorities. ? (Interruptions) We
must give a roadmap for hope. ? (Interruptions) This budget must be more than numbers. It
is a covenant with Manipur's people. ? (Interruptions) We need clear timelines, accountability
mechanisms and a path to elections. ? (Interruptions) Manipur's anguish calls for unity, not
partisanship. ? (Interruptions) Let this Budget be a beacon of justice, inclusion, and renewal.
? (Interruptions)

HON. CHAIRPERSON: Hon. Member Shri Durai Vaiko.
? (Interruptions)

ADV. FRANCIS GEORGE: Every rupee must speak to the farmer returning to his field, the
child reclaiming her education, and the priest reopening a rebuilt church. Together, let us
pledge: No citizen of Manipur will be left behind. ? (Interruptions)
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19.00 hrs

SHRI ANUP SANJAY DHOTRE (AKOLA): Madam, thank you for allowing me to speak on
the Supplementary Demands for Grants ? Second Batch for 2024-25, Demands for Excess
Grants for 2021-22, and the Manipur Budget.
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* There is a 1400 metre rail line in my constituency Akola, which needs to be revised to
1800 metre urgently. | would like to thank Hon. Modiji for it. A new Port with 20 metre depth
is being developed at Vadhavan in Palghar district by spending Rs. 78000 crore.

Our country and my State Maharashtra are heading towards overall development at a
very fast pace under leadership of our PM Narendra Modi. | would like to thank Hon.
Railway Minister Ashwini Vaishnav for sanctioning Gati Shakti Terminal in my constituency
Akola. Jai Hind. Jai Maharashtra.

SHRI KALYAN BANERJEE (SREERAMPUR): Madam, the Budget regarding Manipur
should have been discussed about 20 months ago. We went to Manipur one year six
months back and we came back to the House. ? (Interruptions) We had said at that point of
time that the condition of Manipur was such that Article 356 should have been imposed. ?
(Interruptions) But at that time, Article 356 was not imposed. Now, Article 356 has been
imposed. ? (Interruptions) As a result thereof, how many persons have died in Manipur? It
is also reported that over 5,000 persons are injured and 32 persons are missing. Madam,
4,786 houses have been burnt and 386 religious structures have been vandalised, including
temples and churches. ? (Interruptions) The violence in Manipur has divided the
communities into two, with Meiteis inhabiting the Imphal valley and the Kukis living in the
surrounding hill areas.

Out of 243 violent incidents reported in the North-East States in 2023, 187 violent
incidents were reported in Manipur. Manipur has suffered more than any State due to the
recent inflation and economic woes in the country, and there was no action from the Centre
for the restoration of peace and for a dialogue to help the displaced return to their homes.
They are talking about the development of the North-East. But has the hon. Prime Minister
gone to Manipur? This Manipur situation should not have been arisen. We have repeatedly
said that the hon. Prime Minister should go to Manipur and visualise the position, but



unfortunately, five minutes? time has not been allocated by the hon. Prime Minister to go to
Manipur itself.

HEATT GHTAf : 3(F 37T JAT HIfoT |
oft HaTuT I TS, T Sia- &1 UIST <gH ST | 319 U i R ET § |

Now, in such a situation, how much money has been allocated to Manipur? About Rs.
15 crore have been provided for temporary shelter; Rs. 35 crore have been provided
towards housing and displaced people; Rs. 100 crore have been provided for relief
operations; and Rs. 7 crore have been provided for compensation. It is such a little amount.
How can it help the people of Manipur to develop? How will Manipur be developed with this
little amount itself? ? (Interruptions)

Madam, as regards the population of Manipur, who are mostly affected in Manipur?

The percentage of Scheduled Tribe population in Manipur is 40.9. The percentage of
Scheduled Caste population in Manipur is 3.41. The Meitei population constitutes 41.39 per
cent of the total population in Manipur. The Muslims constitute 41.29 per cent of the
population in Manipur. Kuki-Chin-Mizo population in Manipur is 8.40 per cent. And other
religions constitute 8.19 per cent. Why violence happened there? Who has suffered? The
Scheduled Tribe people have suffered. The Scheduled Caste people have suffered. Poor
people have suffered. ? (Interruptions)

Thousands and thousands of women have been raped in Manipur. Manipur has not got
any justice from the hon. Prime Minister. Manipur needs justice. Justice has to be given to
Manipur. Article 356 should not have been imposed in Manipur. And elections should be held
immediately in Manipur. ? (Interruptions)
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3MTS HIET St & A 3R g g Sft & IavaR™ # Wit s631 339w Relcd 8IE | |
31TS YAtk Il &1 fadh 81 X8T § | 3ot H I e Iredl § o TS gaieR Isa) § SMifd
SETS 81 3T &, I Aict Sit 3R 3ifid 2 off & Agw@ H @R I § Wifd Sera g1 @ 2 | H Uy
gl aTedl § b 3ol AR o off $© i §31 5, 89 U9 39D [0 gW! §, Tlidhd gH SH g
& o0 HaH I3 AT |2(HIYUTH)

A FHTTld Agiea, # a1 g fob Al St o A § SR ¥ ST 8134, fokiam
Y B B30, SHI I ARE 8154, IHId § WEGTR 8134 3R IHTd J 383d 813asl & 38 &
12(caYT) I8t er3ad o1 i} fawr 81 XeT 3, siieidt o1 +ff fasry 81 ¥e1 3 3R "rgifet &1 +ft
AP 81 XQT ¢ | ZYCE 3aM! &I RS A # IRI Jfaum €f 712 ¢ | 3aferg H e g9
golc BT U IR & ol Tg1 TS g3 § 12(Tau™)

AFHT GUTIT AgledT, SO UIel & =T IR Tis oif 7 &gl ¢ & a8 Ard-3% # wifd
AT AT8d & | % Hic! Sit 3R 3{fHd M8 off & Add H Sieics HSTUTSS & 1Y T gl
g, AT 3iSXUTET & A1y THSNT §3M §, HTaT ST MR I8t P 3 THAA §U & aul Sy
o7ef g -3 9 H o BRIV (@R URR) Tae drs ot | (a9 U

19.15 hrs (Hon. Speaker in the Chair)
AT e : TgQ HTV0T & ©l, fhr 9 o 317l BT |
? (UdYT)

oft 1R 71ma : & ug e =g s A1 S A S wifa 78 @, Widl S €Y srvaedt & R
wifd AN g | ? (TaYU)

HFIT e8] : 3T 370 ey R T13Y | Ifad U o Sia g § |
? (TAYH)

A sreael : ¥ Afed U= S &l §ATIBTE |
? (AU

AFHI reael : ¥ Afed U= St &l §ATIBTE |
? (TAYH)

oft aIftR TIa : & 31U Tadh AHH 9§ FHel dledl § 1o YarR Asdl | ofd 3RH, 3RUIad Ue,
rTels, AR SR Hurad # S &1 WHR A, I 9070 W A1 3% I 3USUT3US ST




BT YT, HIUY IS H 3USTSTS TH Uige ¥ WMHR Iadl A, Al 3T /e & ol § 3R
AR, 3PUmad UeRT, AR 3R gakar Isat | =Mifd & ifd § | 2 (caau™) o § g8 del
a1l § o SR ifd a3 © < dioidt € a8 &, Wifa @e & af = Hict Sif g1 e g | 71Rd s
TH gige, TH Ulse did Ve 3, AT U1 S0 o STE T g1 AT | 317 ot & a0y 3 1) whifa
I8 § | 7 (SYAYM) TSl H Ig 1 g fob agl Hidy foran +ff faresing, aifdt gafer sl
3R AR P! dalq [l & dl BT - 81 96ig [haT g | ? (TAYUM)

*m134 AT A& : AT TGRAT0N, T Bt drda! |
? (HIYT)

st 1R M9 ; S Red Wik W, Te e | 2 (@aym)
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? (HIYT)

oft IfiR 9 : & I8 FHe1 Iedl § SR oS H B P 8T &I a1 aedl § | Sfi-Rad
W, T e GAT 1?7 (TaU™)

HEHI 38 : e Dt pRIdTe! ¢ e & foft R +1 Sat § |
19.18 hrs

The Lok Sabha then adjourned till Twenty-Eight Minutes
past Nineteen of the Clock.

19.28 hrs
The Lok Sabha re-assembled at Twenty- Eight Minutes
past Nineteen of the Clock.

*m96 WFHIY el : JfSd U= off, 7 39 $B AT 918 572
? (IYM)
SHRI K. C. VENUGOPAL (ALAPPUZHA): Sir, what is this 28T aTgd 87272
2 (FAYT)
AT (& : 3170 IR ¥ U §7d A fobar el
? (oUdYT)



AT 38 : T Tadh! GURA BT dRIBT ST & | 3T IR T 39 i 9 91 1 a1 B |
? (HTYT)
A 3remed : T U] qHe 3T § fb 30 9oR F 91d A 1 akieT AT |
? (HTYT)
AT 37 : FT 3MUDH! TG IdMT g2
? (FTYT)
AT 3reges ; 37 oMU Sida &1 Tolfold el &l 8 | 319 96 Wy |
? (TYT)

SI. faa umar (q¥h) : sremer Sft, § gag ¥ 981 dwidce! fSHied B Ticy 3R AfiR & dolc
TR IO G 38T § | BURT 9 3R S g fob g1 91feu | A1 g w3t St & g o
UHR & Weq] BT TANT TS &1 1ol Bs 9R 94 Ud 81 Il &, T8 d1d e | [t § Ut g
g | gy w2 off &t Sem ot Y faan S § | 9% ST 86 3MTed UgHNt € | 3R T B Ueg
U1 $al §, Fo e fop At Tasiidt a1 3+ fordi! Tes &1 §R1 & 81 df 99 rd g o 34
Yeq] DI AU o H g3 ! UHR &1 TR gl &, it AR T4 T3 Sft 7 ga=n Rraman g 2
DT 1Y, Y] [dPT, YT [dY[N | 4=gdlg | ? (FdUT)

it sremer - AR U8 (TS @ fob 9t AT Tew, =1 ufquer & g, =Te I<ue & &), 89 949G
o1 gaferell & e § & | 9] AT TUE 73 off 8, e Tt & Jar gt ar w8
3yar Hig W g Tew B, 9t AEE 9eW, e & U™ Bid § | 89 YO &N P
geHfd-3gHfa, Ua-fausy, durde U ¥ RIY-UIRIY AR IJIE 1 TR ! § 3R I9¢ A
JHI-GHT TR 37941 gef @1 Wt g Afp1, I8 SR w3 =it i Afdana =0 4 feadt v
3R Ry =U ¥, § oMo g t 3PE &Rl § f 93-96 @i ffWult 9 &Y | 96-48 HI T8
feuft Repre & o 7Y Sl 8, Afoe ITX e o7 aTdTaRur 33T el Igdl | 37 §6-9¢ fewuft
B, g &b Adl o did, a9 H 9-9¢ fewnft &1, gg +f I T8 & | iUt o S B,
3{TIHT T 3 W aidt | &7 3R fquei g pl A S @I § |

JUITITA ST, U 3wt GRURT bl UTe- R o, dl 31 e, T+ 3l I Il | Sl Hff Jow
g3, Yo H I8 - Ht S, 3= a8 fawy arow foran | sa udg gu of & o2 fawg
& H 3, @ S5l 39 fawg &Y a1uy foran | a8t R E1 3 |

SHRI K. C. VENUGopAL: Hon. Speaker Sir, | agree with whatever you are saying. However, making

personal allegations and attacking anyone personally, whether it is the Prime Minister or the
Leader of the Opposition, is not appropriate. But you see in this House, some Members
continuously getting the chance to speak during ?Zero Hour? and attacking the Leader of
the Opposition. We have been raising that issue every time. When you are in the Chair,
sometimes you control the situation. But if you are not in Chair, | think,? (Interruptions)



e aremer < 0 G O JaT STUET Bl § 3R ST U1 ¥ ¥ad 9 & g9 & off SIRIY-yearig
T THY dATd® &0 9 ol I aid, ST T &1 f 9a- &1 S IS @1 €, S R
URFRT X1 3, URUTET X6t &, 3l Haial ¥a! 8, 39 I & 3’ g0 39 Huial-uRuriedl &1 §-1g
¥, gg B oo @l I e |

TSI BT TEAY; 9T Sei=Id i At (o foee feforey) - sremer Sff, smom el & iR
qap! Tsarey i far | Jupiura Sht A off ufafesar & | §9 & o 39 91d &1 Sia o1 {6 didas
# -l T 989 81 S 8, dfd Jafal ofte & g | e d Wi faer wd &
A ot €, aft Sa-dia 8 3R &1 3R WY SF[el ISTHR MU &g b MU ITRS €, 9 <6
T 3CH Od 3T B g, o Yo P AATel IR 9gd 981 die Tl & | 3fd: Th-gur & Ufd t gH
AN SIS 3k 7 He, Y TY F IR W 3¢ 7 B, T WY faedt g |

SHRI K. C. VENUGOPAL: Sir, when the House is not in order, we used to see the Parliamentary
Affairs Minister reaching out to all the Parties to have a consensus. But | am sorry to say that
this House is lacking that. They are attacking personally. You can see the words they have
been using against Shri Rahul Gandhi ? (Interruptions) You are talking about the Prime

Minister also. We are not attacking anybody personally, including the Prime Minister. But
whenever the Treasury Benches speak, there is no limit at all. ? (Interruptions) Sambit ji is
quoting about an issue which is not an issue now. We stated that the Congress Party's
stance is very much in support of the Indian cricket team, regardless of who the captain is.
When you moved the resolution also, we were very happy with that. But it is a political issue,
and taking the name of the Leader of Opposition is not appropriate. ? (Interruptions)

A 38 : T Sff, 519 &1 el df ®s Jal = dgd THR fewfori &f | ggf &
fewforat @f, St g3t 71 i1 T1feT | T SAH! Tayusl &R o, dfe Ar-rg gam w3t oft |,
A gafd St WR fewoh, 39 8 Yad & $© 7 $© Haial ST 3@ a1fgy |

gl Il I AT AT fh 9 eI & d1 § T e BT dis Y 7M1 IS gl, gt
AFAT Yl & gRI didd 999 Jieal: 0 ¥ fewoft @1 iR fads: U 9 3 diell &
IR H ®Hel, ST TR §H ol TIXAT SI6HR G I HIRAR B! 1T |

19.35 hrs

(SHRIMATI NIRMALA SITHARAMAN): Thank you very much, Sir. Today, after six hours of discussion,
we are dealing with four Bills which were presented by me with your permission. This is the
Second and the Final Batch of Supplementary Demand for Grants. Normally, Governments
are allowed to bring in up to three but we have made it a self-imposed rule that we do not go
beyond two. So, this is the Second and the Final Batch of Supplementary Demand for
Grants for 2024-2025.



One of them is the Excess Demands for Grants for 2021-22 of the Union Government.
The third is the Budget of Manipur 2025-26, and the fourth is the Supplementary Demands
for Grants for 2024-25 of Manipur. The Budget for Manipur, which is for 2025-26, is more of
a Vote on Account. We are seeking time for about six months. These are the four which we
are taking up for discussion.

A lot of Members have participated in the discussion. | will highlight the top features of
each one of them. The Second Supplementary Demand for Grants has 52 Demands and
three Appropriations.

AT S : 3R TG HI FolloTd gl o | el o bl 5, ot ART Tl WRI 81 8T 872
3P AT TG : O 1, W |

SHRIMATI NIRMALA SITHARAMAN: The three Appropriations pertain to the Supreme
Court of India, Repayment of Debt and also the Department of Space. | am not getting into
the details, although | felt it might be useful for me to talk what the technical supplementary
is, what the token supplementary is and also what the cash supplementary is. | am not
getting into the details because many Members are fairly seized of these details.

The authorization for the Second and the Final Batch of Supplementary Demand for
Grants is being sought for gross additional expenditure of about Rs.6.79 lakh crore. | know,
the hon. Member, Shri N.K. Premachandran ji has raised a question on it. | will answer it duly
in time.

The net cash outgo on the Cash Supplementary is about Rs.51,463 crore. The Technical
Supplementary is the one on which there was a specific question from the hon. Member,
Shri N.K. Premachandran ji. It is about Rs.6,27,045 crore. These are not new ones. They are
matched by savings in various different sections within the same grants and also recoveries.
Therefore, they are not new. But they are only moving from one to another as a token
supplementary of Rs.67 lakh.

There is also a recoupment of Contingency Fund advance which is of Rs.19,765 crore.
So far as Cash Supplementary is concerned, | will just highlight one or two of them. | do not
want to go into each one of them. The most important thing is the one which is given for
fertilisers which is Rs.14,100 crore. That is for urea, P&K fertiliser, subsidy and so on, and
also pensions of the civil nature.

We have arranged for a pre-funding of the Unified Pension Scheme Fund of Rs. 7,000

crore because it is going to be effective from 15t April, 2025. However, even in this year, we
have made a provision to start with some money in hand. Pensions take up a major chunk,
along with other expenditures.



One other point | would like to highlight is that we have fiscally restored the public
finance of J&K. | am very happy to say during the last three to four years, we have spent a
lot of time cleaning up the J&K finances. Several committed expenditures that were laying a
heavy burden on the States have been taken over, and we have also paid and cleared them.
This is a point | would humbly like to place before this House because the fiscal deficit to
GSDP of J&K was over 12 per cent. That has now been brought down to three per cent in
the last four years. We have made sure that wherever there are huge arrears, we would fund
them to clear the arrears so that the State is not in a difficult position when the elected
Government comes into place. Much before the elected Government came into place, we
ensured that the fiscal deficit was brought down to three per cent, adequately taking care of
many other payments and so on. Even now, | would definitely say that we will continuously
support J&K to make sure the UT Government focuses on development-related activities
and prioritizes them because we are here to support them if the State needs a lot of
development activities.

Without going into many other details, there is one point | did not think | should
emphasize, but | will place it before you, Sir. The Department of Agriculture and Farmers?
Welfare receives Rs. 2,186 crore. This is an enhancement of an outlay for the PM Kisan, and
also the BE of forthcoming year 2025-26 is kept in mind with this enhancement taken on
board. This is not an enhancement that we have given and forgotten, only to revert the BE to
last year?s level. This enhancement is inclusive of what our calculation for BE for the next
year is.

Without taking much time detailing the technical supplementary, Sir, there is only one
point on the technical supplementary that | would like to highlight ? repayment of debt. This
is a point on which | have heard quite a few hon. Members speak about the debt to GDP of
the Government. Is there any measure being taken to take care of the debt burden? It is
necessary for us to understand that this Supplementary Demands for Grants in the technical
supplementary gives a big role for Rs. 5,54,349 crore which somewhat answers N. K.
Premachandran ji, but | will discuss it in detail a bit later. That Rs. 5,54,349 crore goes for
repayment of debt, repayments of 14-day treasury bills because we cannot estimate how
much the States would keep in the treasury bills, so approximately it is Rs. 4 lakh crore. The
91-day treasury bills amount to Rs. 70,745 crore, but what is more important is the advanced
redemption of high-cost loans and the buyback of the G-secs, which amount to Rs. 85,159
crore. Essentially, we are removing the high-cost debt from our shoulders through advanced
redemption of those debts. The payment for high-cost loans has already occurred. | am glad
to say to this House ? | am sure many Members would have noticed ? due to this
redemption, the borrowing rates for the Government have all come down. It can be noticed
that if market borrowings were to be taken care of, the Government of India borrowings have



come down, and | am sure as a result, when States go to the market to raise their bonds,
their rates will also be significantly lower. It is a constant endeavour to ensure that we do not
have excess demand, which is the next topic coming for discussion ? the Excess Demands
for Grants, which is for fertilizers and pensions, two appropriations namely for the Defence
Ministry (Civil), which is a charge section, and also for the Ministry of Railways.

So, the Excess Demand for Grants for 2021-2022 is Rs. 1,291 crore, but | repeat that
there is a constant endeavour that we do not go on with Excess Demands. We will ensure
that we do not have too many Excess Demands happening because frequently we are
looking and reviewing at cutting down.

The third one is the Manipur Budget. The total receipts for the Manipur Budget are Rs.
35,368 crore and revenue receipts are Rs. 27,231 crore. The State?s own tax is about Rs.
2,634 crore and non-tax revenue is about Rs. 400 crore. They are the receipts. The total
expenditure has been estimated at Rs. 35,104 crore, the revenue expenditure is Rs. 21,512
crore and capital expenditure is Rs. 7,773 crore. A receipt of Rs. 1,300 crore is projected
under the special assistance for States, which is the 50-year interest free amount that we
give as a loan, but essentially eventually it is going to be a grant and that is for the year
2025-2026.

So, as | said before, it is a Vote on Account for six months at this stage for an amount of
Rs. 17,947 crore. Here too, similar to the way in which we have helped J&K, we are
providing all the financial assistance to support a faster recovery of the economy for
Manipur. This is something that | would like to put for consideration of all Members. We will
continuously support so that the recovery is faster.

The Supplementary Demand for Grants for 2024-2025 of Manipur is also on the Table
here and the Supplementary Demand for Grants for 2024-2025 is an amount of Rs. 1,861
crore. It covers 20 Demands and one Appropriation. Rs. 948 crore are being sought for
revenue expenditure and Rs. 913 crore are for the capital expenditure.

One good thing that has already been done for the Manipur finance management is that
they never had a Contingency Fund till now. Now, when we are coming up with this Vote on
Account and a Supplementary Demand for 2024-2025, a Rs. 500 crore corpus is being given
so that they will have a Contingency Fund from now kept every year. If necessary, more can
be added to it, but we have now brought in that system which did not exist earlier.

Other than this, there were very many discussion points, which were on the general
discussion of the Union Budget and not specific to these four that are on the Table today. So,
beyond the Supplementary Demand or the Vote on Account for Manipur, on the content of



the Budget itself there is not much more | need to add. But | will go to the specific issues,
which some hon. Members have raised here.

| was here when | heard Member Gogoi speak about GST. | am going into the details of
some of the Budget related issues and not so directly related issues to the Budget. On the
GST on temple matters, this has also been answered in several Questions in the Parliament.
GST is exempted completely for supply of ?prasad? in the temple, and if there are religious
ceremonies which are being conducted, even they are totally exempt. Renting out precincts
of a religious place meant for general public owned and managed by entities registered as
charitable or religious trust under Income Tax Act are also completely exempt.

Services by any entity registered under the Sections 12AA and 12AB of the Income Tax
Act by way of charitable activities, be it with the temple or related to temple or otherwise are
also completely exempit.

| want the hon. Member, Gogoi Ji, to recognize that GST or Income Tax has been
completely exempted for temple-related activities, and here the credit goes to all the Finance
Ministers who are seated in the GST Council, in which Finance Ministers belong to different
parties. It is not just the Union Government which is seated in the GST Council. So, when we
talk about GST, it is equally a contribution which every Finance Minister coming from every
State of this country is contributing to. And in GST Council, | would like to say that 99.9
times, every decision taken there is unanimous. Therefore, it is not the case that a decision
for the temple is supported by only BJP and opposed by all others. No, that is not the case. It
is clearly looking at the category, revenue position, and revenue foregone, and that which is
for public cause, the Council takes support. So, | would say, when it comes to GST, please
remember, it is not just the Finance Minister of the country, not just the BJP Finance
Ministers; everybody is in the GST Council, as much a concern that you have on GST when
you talk to me.

AT 3reged : 3 $3 o} Ugd U 919 fan o1, Afd SU®T SRR el faa 3aT |
? (YT

SHRIMATI NIRMALA SITHARAMAN: Sir, | would like to inform through you, Sir, that | have
no objections to people raising questions about GST.

AT 3reged : § A1 707 § off 3rdef o § i 9 96-9¢ ot off Tewg &1 Sare T8
g |

qiforsg 3R I wEt (ot T Mae): R, oMU SRR 7Y % H&f ST Q&2 H Al 6
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SHRIMATI NIRMALA SITHARAMAN: Sir, the second issue is not related to the four
budgets and supplementary demand for grants, but since the matter was raised and it is my
duty to answer, | will answer that.

Regarding the concern which hon. MP, Gogoi ji, raised on defence-related matters, he
said, ?do not look at defence from accounting and audit only?. This point is very well taken,
but | find it difficult to accept that a senior Member of Parliament from the Congress Party
has said this to me, and | will take it in its spirit. It might be relevant now for me to recall
under three different headings. One is, policy inertia and procurement paralysis. So, policy
inertia and procurement paralysis made a former Defence Minister say in February 2014 ? |

am not taking any names ? ?there is no money left; all major projects have to wait till 18t
April?. Several Aprils had passed before 2014, nothing was procured. At that time, it was
said, ?There is no fund; because of shortage of funds, | cannot procure anything?. That was
the state of affairs then.

The second point is about delays in procurement. It is the second category | want to
highlight. The Army had requested 1.86 lakh bulletproof jackets in 2009. The UPA
Government never delivered, leaving soldiers vulnerable. The second time in 2012, the Army
Chief at that time warned of alarming ammunition shortages and obsolete air defence
systems. The UPA Government failed to give anything. ? (Interruptions)

SHRI GAURAV GOGOI: Procurement delays exist today also.

SHRIMATI NIRMALA SITHARAMAN: | am answering that. | will tell you what we have
procured, so that you can compare and contrast. The third incidence was that the Scorpene
Submarine Project of 2005 was delayed extensively with zero deliveries by 2014 for 10
years.

Navy?s operational submarine fleet had shrunk from 16 to 13 by 2015. It is 2014 again.
Ammunition reserves were critically low and the statement by the armed forces was that it is
insufficient for even a 10-day intensive war scenario. ? (Interruptions) | am giving the data so
that it can be compared. ? (Interruptions) Compare and say the same thing. ? (Interruptions)
Hon. Speaker, Sir, | am speaking because you called my name.? (Interruptions) | sought the
permission to stand and speak. In 2014, the ammunition thing is over. It was because of
indecision and also the way in which the procurement could not be done because of
finances. Then there were scams during UPA era. Now | want to contrast. | will give the data
so that it can be compared. What was the number of scams? AgustaWestland, Tatra trucks,
Ordnance Factory Board scam 2008-09, Rolls Royce engine scam ? all this was happening
and there was a freeze. Nothing could be bought or procured by the Government. But even
with the freeze, scams were happening. You were not procuring, but the scams were



happening. Money was going to whom? From that level of indecisiveness for them to
compare, | am giving the details.

SHRI GAURAV GOGOI: Where is Lalit Modi? ? (Interruptions)

SHRIMATI NIRMALA SITHARAMAN: When did he run? Under their regime, there was so much
indecisiveness and import dependence. And, under Prime Minister Modi?s leadership, we
have now got defence products being exported to over 85 countries with over 100
companies actively contributing to this growth. India?s defence exports have achieved
milestones, increased 30 times over what was it in 2013-14 that is, Rs.686 crore. Today, in
2023-24, it has touched Rs.21,083 crore of exports. So, when we are talking about Defence,
we are not looking at it as just audit and accounting, but actual progress is happening under
Prime Minister?s leadership.

Hon. Member Shri Alfred Kanngam S. Arthur felt that Manipur?s Budget which is
normally bifurcated between hill and valley allocations as per a particular order which was
issued in 1972, is not kept this time. | would like to inform the hon. Member that the
bifurcation is intact. What was issued in 1972 is being followed even now. The documents
prepared in this Budget also have this bifurcation. If | can draw his attention, the e-budget

portal of the State Government where the Budget documents were uploaded on 10t March
2025, has detailed Demands for Grants with this bifurcation intact. So, | would just want to
give a clarification on that.

The other question is about the steps which have been taken for Manipur to restore
normalcy. With the collective effort of both the Central and State Governments, there has
been an improvement in the law and order situation in the State to a large extent, except for

some sporadic incidents in the fringe areas and the incident of the 8th of March 2025 in
Kangkokpi.

20.00 hrs
There has been a decreasing trend in the deaths, injuries, arsons, firing and so on.
Currently, 286 companies of CAPF, 137 columns of Army and Assam Rifles are together
deployed with the Manipur State Police to maintain law and order.
Also, recovery of arms and ammunition looted are underway. Recovery is underway. So,

following a public notice, which was issued by the Governor on 20th February 2025, the
recovery has seen an increase.

There is a free movement along the national highways. Convoy movement of essential
commodities that are being carried out are continuing, and that will ensure availability of
essential commodities in the State. Helicopter service has also resumed so that most district
headquarters are connected for ease of travel for the public.



Sir, because of violence of the displaced persons who are now living in relief camp,
about 60,000 persons are currently residing in relief camps, about 7,000 persons have
returned to their homes.

An amount of Rs. 400 crore have been provided under the MHA's special package for
relief camp operations and to support those who are affected, and more support will be
continuously provided. | did hear one of the Members saying, "have you given anything for
it?? So, this is the amount which | want to mention.

Under the PM Awas Yojana (Gramin), 7,000 houses have been approved very recently
to provide housing to those who are displaced. So, various other supports have also been
given to the relief camps, such as healthcare, including mental health support, skill and
livelihood training and also for education. The administration is involved in talking with
people and helping them to get their priorities served.

Priority is also given for release of funds from the Centre for Centrally- sponsored
schemes. So, the major and critical projects that are being monitored and reviewed regularly
for timely completion include tying up of required funds, such as for the national highway
projects, railway projects, civil Secretariat, Churachandpur Medical College, Manipur water
supply project, llIT at Mayangkhang, Government Residential Accommodation. For all these
things, on a priority, the monies are being released.

| now come to the specific question of Shri N.K. Premchandran, who said technical
Supplementary over Rs. 6 lakh crore is very huge. | answered it earlier, but | want to go into
the details. Rs. 5.5 lakh crore pertains to a single appropriation, that is, repayment of debts.
Within the repayment of debt, Rs. 4 lakh crore of technical supplementary has been sought
for the States to facilitate the deposit into and withdrawal of 14 days' T-bills. The Central
Government is helping the States and providing a platform for short-term investment, which
can be withdrawn by the States on a need basis. Second, for prudent fiscal management,
about 85,000 crore of Government securities were bought back, and about 99,000 crore
redemption of 91 days' T-bills, that is, the advance payment of costly, expensive loans.
When the Government engages in active debt management, which is a dynamic process by
very nature and is aiming at reducing the cost of borrowing for both the Union and the
States, the Government needs to have requisite flexibility to attain that objective.

Then, hon. Member Arun Nehru ji ? | can see him here also ? has raised questions
about several accomplishments of Tamil Nadu. He has mentioned about debt to GSDP of the
State being lower than that of the Union Government, and women?s participation in labour
force higher than the national average. He also says about the higher enrolment ratio. Let
me upfront say that we are very proud of the achievements which Tamil Nadu has made. My
birth has happened in that State. My younger days, my student days, my family ? everything
belongs to Tamil Nadu. We are from there. | am very proud of all the achievements. There
is no hesitation in admitting that. But in the context of the debt, to compare a State?s debt



with the Centre?s debt may not be appropriate. | would like to draw the attention of the hon.
Member because the debt to GSDP of Tamil Nadu is for the State and only for the State,
while the debt to GDP of the Union Government is for the country as a whole including
exclusive subjects which have no bearing on the States such as Defence, Railways,
communication and foreign affairs. They are exclusive to the Centre, and they have also got
to be managed. So, the Union Government works together with all the States. ?
(Interruptions)

| want to highlight the projects that have been taken up for Tamil Nadu. On 19t June,
2024, the Union Cabinet approved Viability Gap Funding for the schemes for implementation
of offshore wind energy projects. They are only in two States, namely, Gujarat and Tamil
Nadu. The total amount put together for both the States is Rs.7,453 crore.

Second is the Tamil Nadu Defence Industrial Corridor which has six nodes, namely,
Chennai, Tiruchirappalli, Coimbatore, Salem, and Hosur. It was inaugurated in 2019. | am
not talking about private separately, but private also put together. If you were to get some

figure, Rs.3,123 crore, even during the inauguration of the Corridor was invested. On 2nd
July, 2024, the Ministry of Defence signed MoUs under the Defence Testing Infrastructure
Scheme to set up testing facilities in unmanned aerial systems, electronic warfare and
electro-optics domains in the Tamil Nadu Defence Industrial Corridor. That is from the
Central Government.

Thirdly, PM MITRA Mega Textile Park in Virudhunagar is one of the seven under the PM
Mega Integrated Textile Region and Apparel scheme. So, if all over the country there are
seven, one is in Tamil Nadu.

Fourthly, in 2022, the PM virtually inaugurated 11 new Government medical colleges in
Tamil Nadu. The new colleges are in Ariyalur, Dindigul, Kallakurichi, Krishnagiri,
Nagapattinam, Namakkal, Ramanathapuram, the Nilgiris, Tiruppur, Tiruvallur and
Virudhunagar. All of them put together will have an intake of 1,450 M.B.B.S. students
annually. ? (Interruptions)

Sir, now, | come to the fifth point. Tamil Nadu was one of the four States selected under
the Promotion of Medical Device Parks Scheme, with a final approval for financial assistance
of Rs. 100 crore, which is given. So, that is about some of the investments.

| will come to the specifics of Railways. Between 2014 and 2024, what are the ones
which are commissioned? Sir, 1,302 kilometres of new tracks are there only in Tamil Nadu.
Sir, 2,152 kilometres of electrification have been done - 215 kilometres per annum, that is,
three times of 75 kilometres, which was during 2009 and 2014. In 2009 and 2014, they did
only 75 kilometres annually. But what is being done under Prime Minister Modi is 215
kilometres annually. Sir, 687 rail flyovers and underbridges have also been constructed. So,
this is just a crisp account of railways.



Now, let us go to metros. On October 3rd, 2024, the Chennai Metro Rail Project Phase-I|
was approved by the Union Government as a Central sector project, which is 65 per cent of
the fund of Rs. 63,246 crore. Sir, Rs. 63,246 crore are the total; of that, 65 per cent will be
financed by the Central Government. Then, it will comprise of three corridors -- Madhavaram
to SIPCOT, Lighthouse to Poonamallee Bypass, and Madhavaram to Sholinganallur
sections.

AT 3reaef : fad ol S, o affierg &1 3a41 fabra sar ¢ift, dt 3= Irsg ot 3o giv
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SHRIMATI NIRMALA SITHARAMAN: Now, | come to roadways. Sir, 4,100 kilometres of
national highways have been constructed in Tamil Nadu since 2014. ? (Interruptions)

DR. T. SUMATHY ALIAS THAMIZHACHI THANGAPANDIAN (CHENNAI SOUTH): Madam,
that has not been fully given to us.

SHRIMATI NIRMALA SITHARAMAN: Sure. [t would not be denied. It will be given.

Now, | come to roadways. Sir, 4,100 kilometres of national highways have been
constructed in Tamil Nadu since 2014. Greenfield corridors are being built under the
Bharatmala Project -- Bengaluru-Chennai Expressway; Chennai-Salem Corridor; Chittoor-
Thatchur Corridor; Bengaluru Ring Road, which also has an impact; and Bengaluru-Kadapa-
Vijayawada Corridor. So, a development of 2,414 kilometres of national highway corridors
with a tentative capital cost of Rs. 81,131 crore is approved in Tamil Nadu under Phase-| of
Bharatmala Pariyojana.

| now move to airways. Airports have been operationalised under the Regional
Connectivity Scheme ? UDAN. Salem was included in UDAN scheme in 2018. Airports are
also planned to be operationalised in Neyveli and Vellore. Coimbatore and Tiruchirappalli
airports are covered under Krishi Udan Scheme to assist farmers in transporting agriculture
products.

The Prime Minister inaugurated the new Integrated Terminal Building Phase-l of
Chennai International Airport. It was developed at the cost of Rs. 1,260 crore. So, addition of
the new Integrated Terminal Building will increase the passenger-serving capacity of the
airports from 23 million passengers per annum to 30 million passengers per annum. And
then, in every one of these new terminals, which is getting built, there is a striking reflection
of Tamil culture in terms of Kolam, in terms of sarees, and in terms of temples. With all those
elements, those airport terminals are being constructed.

There are others which | will just briefly point out. The renovation and modernisation of
Grand Anicut Canal System, which is a very old one ? Kallanai in Tamil ? is underway. It is
an important source of irrigation for the entire delta districts, which are considered to be the
rice bowl.



The modernisation of this canal is taken at the cost of Rs. 2640 crore. On 4" March,
2024, the Prime Minister witnessed the initiation of core loading of India?s indigenous
prototype fast breeder nuclear reactor of 500 MW capacity at Kalpakkam in Tamil Nadu.

Also, Sir, the PM inaugurated in February, 2024 and laid the foundation stone of a
multiple development project worth Rs. 17,300 crore at Thoothukkudi in Tamil Nadu and that
includes foundation stone of the outer harbour container terminal and the other projects
aimed at making V. O. Chidambaranar Port as India?s first green hydrogen hub port, that is
India?s first green hydrogen hub port in Tamil Nadu.

On 25t February, 2024, PM Modi dedicated new composite TB research facility at
Tiruvallur in Tamil Nadu, FSSAI Microbiology lab at Coimbatore, and the National Centre for
Aging in Chennai. All this is for Tamil Nadu.

Hon. Member Arun Nehru Ji, please take this. | mention this on your observation about
Tamil Nadu and how much is being given for Tamil Nadu.

| would also like to recollect about this worry that debt of Tamil Nadu is far lesser than
the debt of India. | have already mentioned as to why comparing one State cannot be
applicable for the rest of the States. But we have already said because of COVID the debt to
GDP went to the level of 61 per cent of GDP. We have already brought it down to 57 per cent
and in my Budget speech, we have said by 2030, as per the recommendation of one of the
Committees which went into it, we will bring the debt to GDP to 50 plus or minus one by
2030, that is 50 per cent of the GDP. So, it is already a commitment. We are working towards
it. So, the concern that the hon. Member has about the debt of the Union Government
comparing that with the debt of one State will have to be put in this perspective.

And third is regarding high level of women participation in the workforce and diverse
employment opportunities. At the same time, | would like to appreciate, for the States? work,
as much as | put on the Table a point on which all of us will have to introspect. We will have
to introspect. We cannot, on the one hand, say a State is developed. We are giving
opportunities for employment. This is the kind of industrialisation happening but equally, they
give us an increasing number of MNREGA demands. If actually that is available, why would
MNREGA increase? The increase does not happen even in States which are not as
industrialized, as growing, as forward developing, as Tamil Nadu. So, | would want to keep
that in the discussion mode. ? (Interruptions)

Now, | will be taking the milestone elsewhere. So, the kind of well-wishing, goodwill
thinking, that we said, we will hear speeches, we will ask questions, we will respect the
institutions, does not apply. It is only during the time of the speech we will say that and after
that, we will continue doing what it is. That is not how it works. You raised issues. We will
answer questions. When we speak, please have the strength to listen. You may deny me.
You may argue with me. You may question me but you should have the patience to listen.



SHRI GAURAV GoGol: Madam, you also have to practise it.
SHRIMATI NIRMALA SITHARAMAN: Yes, sure. We will certainly practise. Do you think we will ignore
your suggestion? We will not. But | would like to be seeing that.

So, what does that indicate?
SHRIMATI KANIMOZHI KARUNANIDHI (THOOTHUKKUDI): Madam, tell us about the rest of the States.
SHRIMATI NIRMALA SITHARAMAN: | @am coming one by one.

So, Sir, we need to have a debate and understand that it cannot be going both ways.

The same argument cannot serve two opposite causes. We need to introspect. We want all
the States to develop, goodwill and courtesies be extended. About appreciation on the
Table, | have no hesitation.

But we cannot contradict ourselves. Sir, another point which the hon. Member raised
about the enrolment, an increasing enrolment, is very good. Let it be so; let it be even better.
My good wishes for it. But, Sir, the ASER report, which was brought out in 2024, released

on January 25t pertains to 2024. That Report assessed the children?s proficiency in
reading, arithmetic, and digital literacy across India.

Unfortunately, Sir, Tamil Nadu was one of the weakest performers before and after the
pandemic. | am not saying this with a sense of, ?ha ha, look at it.? | feel absolutely
disheartened. | do not want to say it, but | need to answer the hon. Member. So, | will quote
this. It is not my report. It is a report prepared by an organisation called Pratham. It is not
me. So, what did the report say? Class 3 reading levels show that 8.6 per cent of the
students cannot even read letters; 18.2 per cent students can read letters but not words;

36.3 per cent students can read words, but only of class 1 standard. * Class 3 student can
only read at the level of Class 1.* Only 12 per cent students can read at a class 2 level.
Therefore, a class 3 student is only reading at a class 2 level. A student can reach to class 3
but he can only read at class 1 ? (Interruptions) Now, is this educational outcome important
or not? Or, are we looking at only enrolment? ? (Interruptions) The hon. Member who spoke
about enrolment being very high should also answer what the outcome is. It cannot be a
propaganda, and substance should come into the discussion. This is very important,

| come to the point raised by an hon. Member whom | cannot see here. Shri Kirti Azad
spoke about various items. He felt that the BJP claimed that by 2022 we will provide houses
for everybody. We are definitely providing houses for everybody in every State as well. But |
would like to put before you the scams at an all-India level performance. The teachers?
recruitment scam is something on which honest job seekers and vulnerable students, who
were enrolled in schools, need to have someone look into that as well. If Shri Kirti Azad Ja is
talking about scams, he should look at this teachers? recruitment scam as well.

Similarly, there are Rs.10,000 plus crores in PDS scams which affect the poorest of the
poor. On this, | wish Shir Azad looked at and talked about how scams are predominating in



West Bengal. A Rs.100 crore Mid-Day Meal fraud has happened in West Bengal. So, Shri
Azad should look at that. He should raise questions in West Bengal about it.

According to the CAG report, from March 2021, financial misappropriation and
malpractices worth nearly Rs. 2 lakh crore by the West Bengal Government were detected
by the CAG.
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SHRIMATI NIRMALA SITHARAMAN: About West Bengal, | have said as to how cut money has been a

problem.

The Chief Minister of West Bengal herself asked all the representatives of her party
about the cut money that has been taken. She said: ?Let the cut money be returned.? ?
(Interruptions) The Chief Minister herself said: ?Can we have the cut money returned? ?
(Interruptions)

Sir, therefore, what | want to say here is that if the hon. Member mocks us for not
delivering on our promise, | want to say what we have delivered. This is our Government?s
achievement. Under the Pradhan Mantri Jan Dhan Yojana, 54 crore Jan Dhan bank
accounts have been opened. | want Kirti Azadji to please recognise this, and also recognise
the C&AG report which talks about scams in West Bengal. Under the PM Awas Yojana, four
crore houses have been constructed for the poor. Under the Swachh Bharat Abhiyan, 12
crore household toilets have been built.

20.25 hrs

At this stage, Shri Gaurav Gogoi, Shri Kalyan Banerjee, Shri A. Raja and some other hon.
Members left the House.
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SHRIMATI NIRMALA SITHARAMAN: Sir, they have gone away. Td SIaH H ®edl AT § | S9®! I
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Under the Saubhagya Yojana, 21 crore rural households have been electrified. Under
the Jal Jeevan Mission, over 12 crore households have been provided with tap water




connection. Similarly, under the PM Ujjwala Yojana, 10.3 crore LPG connections have been
provided. Under the Ayushman Bharat, 36 crore people have got health insurance cover of
Rs. 5 lakh.

The State of West Bengal, of course, has denied giving Ayushman Bharat to its own
people. JUA A §, IR Sl BIe-BI USS H AN g, I [T Pls BIAGHS B I TN T8l
FRd ¢ | UiEH dd # gHE URd W fdegH, Sia-siia R & 9gad ol 9PN | In
West Bengal, the Ayushman Bharat Scheme has been withdrawn. Under the Jal Jeevan
Mission, there is a very slow progress. Under the PM Ujjwala Yojana, a lot of applications are
lying in wait due to delay in formation of the District PM Ujjwala Committees for LPG
connections. There is high pendency. There is corruption and misgovernance in PM Awas
Yojana. There is corruption and nepotism on West Bengal Government's Bangla Awas
Yojana. The State Government of West Bengal refused to participate in the Aspirational
Districts Program. There are forced delays in critical infrastructure. Only 21 per cent of the
land required by the Indian railways has been procured. Rest of the procurement has not
been done.

The Metro projects are also being delayed. Four of the five Metro projects are still under
construction. T¢ Ta-4c H 34 IR 3o, AR T8 HHIR Th R 3R GOt k% 3a-
IR I % | So, Kirti Azadji should probably look into that rather than talk about: ?I am the
Vibhishana, | have been sent out of BJP.? Actually, Sir, | don't know in what context he said.
SR AT S U A A | AHhT T a0 DI &M o a1G [qHIwor i g1 Hiciant &1 7o =T |
He did not say: ?I will rule from Ayodhya.? 39! IR ISl ITHR 3T Y | 31 [qHiTor &t
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& d8d ATIIAARS g3l % | Site clearance for Greenfield Airport in Kottayam has also
happened. India's first Water Metro was inaugurated by Prime Minister Modi in April 2023.
Kochi Metro was also inaugurated by the Prime Minister in 2017. YAdS & §oic H 3,000
ﬁs ST BT B i%rq ﬁ'(f 1 % | Two Vande Bharat trains have also been started. IIR@
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*People in Coimbatore will ask for spending on them. People of Chennai will ask for
spending for them. Where will Perambalur people go? Where will Kovilpatti people go?
Where the spending will come from for them. They should ask question after giving a
thought about its rationality. The way of questing by him is wrong. He should not ask
questions like this? Another aspect is he asked about the blocking of Ananta Vikatan?s
Cartoon. | want to say to him that today morning when Mr Gogoi was speaking in this House.
He told that we should respect our Prime Minister and everyone should be referred with
respect and dignity.*

We should respect the Prime Minister; we should respect every institution; and we
should talk like that. He said that. But that cartoon from that magazine shows the Prime
Minister with his hands in cuffs and feet in chains because they want to say that America
sent our students like that. So, with Trump sitting there and the Prime Minister sitting there,
they have drawn a cartoon showing the hon. Prime Minister with handcuffs on both his legs

and wrists. Do you want to support it?

| would like to ask the hon. Member, Gogoi. *Do you support such a caricature?. Will
you allow such cartoons? If you support this then why did you speak in the morning like this?
You said that Hon Prime Minister should be respected and everybody should respect each
other. Why did you say like this?*

Are you being hypocritical? You want to say it here. But when that cartoon is done about
hon. Prime Minister, do you want all of us to sit and watch it? Certainly, action will be taken
and | am happy that Ananda Vikatan's cartoon was pulled up. And for that, do you have
sympathy? Hon. Member, Shri S. Venkatesan from Madurai should answer to this question.
Whereas in Tamil Nadu, anyone uttering one word against the hon. Chief Minister of Tamil
Nadu is arrested midnight, they want to talk about freedom of expression. | want to ask him
about that.

Then he also said that Manipur is burning; nobody has gone there. | want to remind
them that in 1993, when Shri Rajkumar Dorendra Singh of the Congress was the Chief
Minister of Manipur, a major flare-up between Kukis and Nagas happened. That happened
between April and December 1993, resulting in huge destruction. Do you know the
numbers? | shake while | read this. About 750 deaths and destruction of around 350 villages
happened in Manipur. At that time, Shri P. V. Narasimha Rao was the Prime Minister and
Shri Shankarrao Chavan was the Home Minister. They did not even participate in the
Parliamentary debates. So where was Gogoi that time? Where was the Congress Party that



time? Did they ask them to come and speak? Did they ask them to go to Manipur? No, they
did not do so. Similarly, when a Motion for President?s Rule in Manipur was moved in Rajya
Sabha in February 1994, it was the Minister of State for Home Affairs, Shri P. M. Sayeed,
who responded, and not the Prime Minister, not the Home Minister. And even at the peak of
the violence in August 1993, it was the Minister of State for Home Affairs, Shri Rajesh Pilot,
who addressed the Parliament.

Written records of the Rajya Sabha show that while demanding President?s Rule in the
violence-ridden State, the hon. Member, Smt. Sushma Swaraj of the BJP did not press for
the Prime Minister's reply or presence. That was how we in the Opposition respected the
Ruling Party in sensitive matters, and look at the way they go on repeating.

When the violence happened, when the people were in camps, the hon. Home Minister
Amit Shah ji went there and spent three nights. After that, the hon. Minister of State for
Home, Shri Nityanand Rai ji stayed there for three months. fAag Sft, 39 AR oF Je
b IR B Y A2
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Did the then Prime Minister, who served as Prime Minister between 1991 and 1996,
ever visit Manipur? In 1993, the violence happened, and about 750 people died. Did the
Prime Minister, the Congress Prime Minister, visit then? Would they first apologize for that?

The fault lines of misgovernance of last 50-60 years should be kept in mind. There were
further clashes in 1997-98, which claimed nearly 350 lives during the tenure of Prime
Minister Shir |.K. Gujral. Did he visit Manipur to console the people or extend any apology?
No. The then Chief Minister of Manipur, Congress leader, Shri Ibobi Singh admitted that
Manipur withessed 628 bandhs during his period. Blockades during the last 15 years, from
1995 till June 2010, under Congress in the Centre and Congress in the State, caused huge
loss to the tune of Rs.2828 crore in the State.

The possible worst blockade in Manipur happened in 2011, lasting over 120 days,
causing severe shortages of essential commodities. Petrol prices were beyond Rs.200 per
litre. LPG costed Rs.2000 per cylinder. And, this happened during their time, when they were
both in Manipur and in the Central Government. With this kind of a neglect, | hope the
Congress Party does not speak about Manipur, as to who is witnessing, who is going, who is
not.




With that, | would want to come to another point, which the hon. Member, Dr Rani
Srikumar spoke about. She spoke about education; she spoke about Tamil. | am translating
roughly what she said. She said, ?We have taught civilization for over 4000 years. We do not
want you to teach us.? She also spoke about how Manipur is suffering. She also spoke
about Tamil?s civilization. She also spoke about Nirbhaya funds. She also spoke about
Dravidian model of governance, that has put women at the forefront by giving free bus
passes.

| want to highlight one thing. *They say that they have a culture dating back to 4000
years ago. Please do not teach us anything about culture. They meant and spoke in that
way. In the State Assembly of Tamil Nadu which has a civilization dating back to 4000 years
old, in March 1989 in the Legislative Assembly of the State it is they who pulled the Saree of
Madam Jayalalithaa. Those who talk about civilization, women?s rights and providing free
bus pass to women were the ones who pulled the saree of Madam Jayalalitha.*

| wish they were here, they would have shouted at me, saying, how dare you talk about
it. It is a truth. She spoke about 4000 years of civilization, about which | am proud of; all of us
are proud about it. But the hon. Member says, ?You do not give me any lectures on that. We
are the ones who taught the world what civilization values are.?

There was this event in March 1989, where the saree of a lady Member of the House
was pulled by one of their Members. | am not naming anybody. Was that nagarikam? Was
that pannbadu? Was that kalacharam? She does not want us to teach. The hon. Member
does not want us to teach her kalacharam, but that is the kalacharam of the Dravidian
model.

*It is not enough that to give free bus pass to women. You should not disrespect women.
You did not give respect. Similarly another girl in Anna University.* A horrible rape happened
on the campus in December 2023. What response has the State Government given till
today? *She is also a woman. This is against your civilized portrayal. To whom you are
saying not to preach. Third one was a 9 year old girl she was sexually harassed.* A sexual
assault occurred on a nine-year-old school child in Trichy. What action has been taken? The
hon. Member is telling us not to preach to her about kalacharam and pannbadu. Is that the
Dravidian model? A fourth woman, a 22-year-old, was gang-raped near her home in
Thanjavur last year. Under the Dravidian model of the DMK Government, these are the
cases of women who are suffering. The saree of a woman was pulled in the Assembly, and
there are rape cases. Besides this, the law and order in Tamil Nadu is in such a pathetic
state that in Kallakurichi, 68 people died drinking spurious liquor. Not much action has been
taken regarding that. There have been 28 cases of honour killing.



We hear the Dravidian model telling us about samathuvam. We are the ones who teach
equality. If girls and boys of different castes are getting married, they are hacked in the
middle of the road. Twenty-eight cases of honour killing have happened in Tamil Nadu. That
is the Dravidian model, and they are telling us not to preach to them.

Another case, Sir, | would like to mention. An alarming amount of drug violence is
happening. Women are crying that their children are taking drugs, nobody is doing anything,
and they do not know what is happening. Sons are killing mothers because they are not
given money to buy drugs. What action has been taken? On the contrary, | am not naming
anybody, but one particular individual who has been arrested for deep drug smuggling has
been associated with one of the prominent families. No answer comes from DMK on that.
So, that is important for us to remember.

There is all this affection, love, and emotion for the Tamil language. The Education
Minister spoke the truth about how they were ready to sign the MoU, and then they changed
their mind under the pretext that the three-language formula is not suitable for them: ?We do
not want it, but you are imposing Hindi.? | have lived in Tamil Nadu where if you learn Hindi
and Sanskrit, you are targeted. They can say anything. | am sharing my lived experience.
But more importantly, Sir, they wanted the hon. Minister, Dharmendra Pradhan, to apologize
because he said it is ... **. He probably meant that the way in which you are protesting is
..**. But never mind. They said, ?He is not only telling us, but he is telling the entire Tamil
public?, which he did not. However, they made him say, ?I will take back my word.? | want to
ask, with all humility, about an eminent leader who spoke about Tamil. | do not want to name
him, but the moment | read the passages, anyone with a small, faint familiarity with Tamil will
know who | am speaking about. When this person speaks about Tamil, and much more
horribly, there is no objection. On the contrary, they keep his photo and say he is our
Dravidian icon. | want to read that here.

He says and | quote. This was published in a magazine called Viduthalai on 27
November, 1943. What does he say? | will give you a brief translation afterwards. He says:

*?If you read Tamil, you won?t even get alms. Learning Tamil has only helped you to get
alms and not even helped to get a livelihood. It would have been beneficial if the time spent
in learning Tamil language would have been spent on any other field. This has been sung by
an experienced Tamil poet 100 years ago.?*

That one line is enough, but | will read the passage. What does it mean? It means that if
you learn Tamil, a beggar also cannot survive. You would not even get alms meaning that
you would not even get anyone giving you ?daan?. He says that: ?If you had spent the time
learning Tamil for learning something else, then you would have had some kind of
meaningful thing in your hand to lead your life. Instead of that, why are you learning Tamil??
The person who said this quoting a poet who lived 100 years ago, you are keeping a picture



in your offices, on your desks and everywhere and you are worshiping him. But you wanted
Shri Dharmendra Pradhan to apologise for what he had not said.

Even worse! He said that in an uncivil way these MPs are protesting. You wanted him to
withdraw that statement. All right, Shri Dharmendra Pradhan withdrew, but here is that
elderly man saying it and again | will read it. This was published in a magazine called
Thuglaq during their Golden Jubilee Edition between 1970-2019. It was published in 2019.

*This Tamil language is a barbaric language. Why | say so?*

| will translate that line and you will understand why | am reading it here. My mother-
tongue is Tamil and | am reading this. It really makes me feel angry, but | will tell you. He
asks a question right at the beginning. He says: ?Why am | saying that Tamil is a barbaric
language?? He says this that ?Why am | saying that Tamil is a barbaric language??.

*?Why | say so because the honest persons who get angry don?t think before speaking
anything. They speak just like that as they have mouth to speak and try to feed their
stomach. Other than this, they do not think at least a little about knowledge or dignity or
discipline. But they continue speaking the way they want to. Even if we think in their way,
they claim Tamil to be language spoken 3000 years to 4000 years ago. These honest men
who get angry on why | say so?.Tamil is seen as an instrument of pride for Tamils. | also cite
this as an important reason to mention it as a barbaric language in similar lines. Whether it is
Shiva or Agasthiyar or Panini or anyone for that matter. If you do not have knowledge about
them, do you qualify to speak about Tamil language? Do you have mouth to speak?*

Sir, the brief summary translation of this is and he says: ?For the very reason that you
are telling that Tamil is a 3,000-4,000-year-old language, | am using the same reasons to say
that it is a barbaric language?. This elderly man who they worship every morning, afternoon
and evening says this. | am not even taking his name, and he says that it is a ?barbaric
language? for the very reason for which you say: 73,000-year-old language?, ?we are
ancient?, ?we are the oldest?. He says: ?For those very reasons, Tamil is a barbaric
language?. He says this: ?Do you know how they lived at that time? Do you know what kind
of life these people led? Without studying about these things, you want to say that Tamil is a
great language, it is an old language, it is an ancient language, it is very traditional and all
that?. He concludes: ?Tamil is a barbaric language?.

Sir, for just saying ?your protests are uncivil?, they made the Education Minister to
withdraw his statement. When a man repeatedly says ?Tamil is a barbaric language?, look at
the hypocrisy. They keep his photo in every room. | am sure even in the Parliament office of
that Party his photo is there.

They garland him, worship him and they say that he is the icon of Dravidian Movement.
But he said, ?Tamil is a kattumirandi bhashaye?. So, | am saying, it is unbelievable that this
person is worshipped. Our poor Dharmendra Pradhan ji just asked not to do uncivil protest,



but he is being accused. And if their love for Tamil is so much, how can they worship
somebody who said that Tamil is a kattumirandi bhashaye?
Lastly, this very person, who was elderly, also said in a magazine called Viduthalai on

161" March, 1967, that Tamil scholars and pundits deserved to be imprisoned for life. So, if
you were a pundit of Tamil, you were learning Tamil, you were a scholar in Tamil, he said, ?
Put them all in jail?. And even worse, he said, ?Hang them, as they do not create anything
that lead to the society's progress?. By ?society's progress?, he meant that there is no
contribution of those people who love Tamil, who write in Tamil, and who have scholarship in
Tamil. They have not contributed anything to the society. So, ?hang them?, he said. But no, |
worship them! That is their Dravidian model of politics. And worse is there. There was a
World Tamil Conference, which was held. He says, ?You can take a census of everybody
there and enumerate the number; all of them are fools?. That is how far he went to call about
those people who were in the World Tamil Conference of 1967. These are the golden words
of this elderly man. And he said, ?learning Tamil will not help you, not even in your begging
will it help you?. They have a great love for Tamil, they do not want imposition of Hindi.

The New Education Policy actually says, ?Learn in your mother tongue till class 5 and if
possible, till class 8; even better, till intermediate?. That is what the New Education Policy
says. But no, they want to imagine that it is imposing Hindi and they do not want to therefore
talk about it. But wrongly, they create a political mess in Tamil Nadu, denying children their
right to learn. And they worship a person who called Tamil a kattumirandi mozhi ? ?barbaric
language?. The person who said that is the person who they worship. And here, they say
this even to an educated and honest Minister of Education. So, that is the hypocrisy and, |
would like you to kindly allow me to say this final word, they are sure that | would come to
say all this and they do not have the strength to face this and therefore, they have gone
away.

* | will tell all these things to everyone. | will tell about the person who called Tamil
language a barbaric one. Today the people who are worshipping him have made our Hon
Minister of Education to seek apology. | will explain everything to them. They were afraid of
the fact that | will reply to all their questions. Having that fear in their minds, they ran away
from this august House and did not sit here to listen to my speech. But | know that they
would be watching on TV. People of entire Tamil Nadu will be watching my speech on TV. |
should explain their hypocrisy to the people of Tamil Nadu. The New Education Policy
brought by our Hon Prime Minister Shri Modi will be helpful to all the poor and downtrodden
people. | will say this to the people of Tamil Nadu. | humbly request that the people of Tamil
Nadu y should question the DMK and their leaders who oppose this New Education Policy.*

Thank you.
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